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Now, Sir, if you kindly see the General
Clauses Act, section 3(7) (b) says "an Act
made before such commencement by the
Governor-General in  Council or the
Governor-General, acting in a legislative
capacity." Now, Sir, we know that the
Governor-General had several legislative
capacities, and in one of those capacities, he
could promulgate an Ordinance.

DiwaN CH AMAN LALL: There are two
types of Ordinances and one type of Act
under the Governor-General's special powers.

DRr. W. S. BARLINGAY: That is true. But
of those two types of Ordinances one was an
Act and not an Ordinance. That is the whole
point. There were two types of Ordinances
undoubtedly. But one was not really an
Ordinance in the ordinary sense of the term. It
was an Act. Now the point is that this was not
an Ordinance.

MR. DEPUTY CHAIRMAN: We need not
go into all these things now.

Dr. W. S. BARLINGAY:: I do not want to
waste the time of the House. But the
argument is very simple to mind. Supposing it
had been the case of an amendment to the
Indian Penal Code.

MRr. DEPUTY CHAIRMAN: Dr.
Barlingay, all this is superfluous at this stage.
We are now in the third reading stage of the
Bill, and you are raising these points which
have already been discussed here.

Dr. W. S. BARLINGAY; Very good, Sir. I
will end by saying that actually the point is so
very subtle that [ must congratulate the Law
Minister and the Drafting Section of the Law
Ministry because they have so carefully gone
into this whole matter, and have drafted it
extremely carefully.

SHRT MORARIJI R. DESAI: Sir, I have
nothing to say beyond telling my 48 RSD—
4.
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hon. friend to the right that he can always
expect

Situation

SHrRI BHUPESH GUPTA: But nobody has
spoken from that side.

SHRI MORARIJI R. DESAI: He does not
know that some hon. friend spoke just now.
He was absent-minded for once at least. So,
Sir, I only want to tell my friend to the right
that we have always been very respectful to
the opinions expressed by this honourable
House and we do whatever we can and
whatever has to be done. Whatever we cannot
do, we respectfully say "We won't be able to
doit."

MR. DEPUTY CHAIRMAN: The
question is:

"That tlie Bill be returned." The

motion was adopted.

MOTION REGARDING FOOD
SITUATION

SHRI BHUPESH GUPTA (West Bengal) :
Sir, I beg to move:

"That the food situation in the country
be taken into consideration."

Sir, since the time I gave notice of this
motion, an important event has taken place,
namely, the resignation of the Union Food
Minister, Shri Ajit Prasad Jain. This
resignation, as is well-known, has been
welcomed throughout the country. Under
him, Sir, the Food Ministry became an in-
efficient, spineless and pro-hoarder institution
with an astonishing capacity to prevaricate
and bluff. If the resignation means an opening
of some window in that Ministry for some
new approach or some fresh ideas to enter,
then naturally everybody would be very
happy. But then, Sir, the crux of the matter is
not the resignation of a Minister and his
replacement by another. What is important
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[Shri Bhupesh Gupta.] in the present
context is a radical change in the food policy
of the Government of India after a critical re-
view of what has been done during the past
three, four or five years. Yet, Sir, this
resignation has some significance for us. In
the first place, it is a confession of failure
without the person responsible for it clear ly
owing it up. At the same time, Sir, it also
means some validity of the arguments and
criticisms that we from this side of the House
have made from time to time against the food
policy of the Government, criticisms, which, I
must say, have also been shared, to a large
extent, by the Members opposite, I mean the
Members of the Congress Party.

MRr. DEPUTY CHAIRMAN: Dr.
Barlingay, you should not show your back to
the Chair.

Dr. W. S. BARLINGAY (Bombay): I am
frightfully sorry, Sir.

SHrRI BHUPESH GUPTA: We have worked
towards the common end of finding some
solution to our food problem. On many
occasions, Sir, you will have noticed in the
course of discussion that party barriers had
disappeared, and we were trying to hit upon
some right solution to this problem. Now, we
will see how his successor, Shri S. K. Patil,
who is supposed to have a great deal of ability
in organising elections, organizes or reorga-
nizes, shall I say, the Food Ministry.

SHRI M. BASAVAPUNNAIAH
(Andhra  Pradesh): Or further dis-
organizes.

Surt BHUPESH GUPTA: H, may do that
also, I have my fear, because when one is an
organizer, he may deliver good things and he
may commit considerable mischief also.
Whatever he does, it will be of an enormous
character. Before Ipass on,
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Situation 1990
we have got an exchange of letters between
the former Food Minister and the Prime
Minister in which it is said that Prime
Minister writes to hirn:

"I know well from personal experience
how earnestly you devoted yourself to the
difficult tasks and how, by your careful
management, you succeeded in overcoming
many of our past difficulties."

Only I ask him, why then it became necessary
to accept the resignation? It is customary with
the Prime Minister of this country to pat on
the back of people whom he likes and loves,
irrespective of their faults. In Britain you sing
a chorus—in the English poems it is there—
"With all the faults, Britain, I love thee."
Whether it is Mr. Mathai or Mr. Jain,
whomsoever he likes, he pats them on the
back but it is a good thing that at least in this
case, the Prime Minister was not weeping as
he was in the case of the former Finance
Minister, Mr. T. T. Krishnamachari. Anyway,
that is beside the point.

Coming to the assessment of the situation, |
would like to give an over-all assessment of
the food situation in the country for the
consideration of the new Food Minister and in
particular I will try to say something about the
food situation in West Bengal. Not only is the
situation very grave there, but repression has
been launched to suppress a movement on the
issue of food. Four thousand people have
already been arrested. One hundred have been
arrested under the Preventive Detention Act
including 17 Members of the Legislature and
still arrests are going on. You can understand
the seriousness of the situation. Delegations of
Members of Parliament from both sides have
gone there. Therefore, I will have to spend a
little time on that but to that issue I will come
later. Let me now give an assessment of the
all-India situation.



1991 Food

First of all, I will give an idea of how we
look at the food situation for him to consider.
Only the other day we observed the twelfth
anniversary of our Independence and it will be
admitted that in these twelve years, we have
not been able to solve the food problem at all
and we are nowhere nearer the solution of the
problem. The difficulties are mounting and the
problem is becoming acute day by day. We
have spent nearly Rs. 1000 crores for food
imports by now and it seems we shall be
spending several hundred crores in the next
few years or so. Under the Second Five Year
Plan it was estimated that the foreign
exchange component for food imports would
be Rs. 48 crores annually. Now, we are
spending, I think, at a higher rate and we are
importing 3 to 4 million tons of foodgrains per
year costing Rs. 130 to 140 crores. This in
itself is a sad commentary on the state of
affairs on the food front. Now, apart from its
being a heavy drain on our economy, it makes
us considerably dependent on foreign doles.
Now, an important point has arisen. Pre-
viously, we were meeting these foreign
exchange liabilities on account of the food
imports because we had some sterling reserves
and other reserves. They have been exhausted
today and I do not know how the Government
will be meeting the situation. We are told that
they will be somewhat helped by P.L. 480 but
even so, heavy payments in rupee will have to
be made here and money is not available to us
for our national development projects. I
understand that under P.L. 480 some monies
will be loaned to us by them for projects
which are endorsed by the U.S. authorities.
This is one aspect of the matter. The
dependence remains.

Now, in the matter of production, instability
and deficits continue to dominate. I will give
you an idea here. In 1953-54, we produced 68
71 million tons, in 1954-55 we produced 66-
96 million tons, in 1955-56 we produced 65-
70 million tons, in 1956-57 we produced 68-7
million tons and in

[ 27 AUG. 1959 ]

Situation 1992,

1957-58 we produced 62 million tons. In
1958-59, that is, last year, the estimated food
production is 73 million tons. It has reached,
what they call, an 'all-time' peak but we
should not be misled by the so-called all-time
peak. You will see that in 1953-54, we were
producing almost 69 million tons. Now, it is
only 4 million tons more. In 1956-57 we were
producing again 68 to 69 million tons. So, the
increase is only 4 million tons. So, more or
less we remain where we

were, sometimes a little better, sometimes
little worse for us, but we remain in a state of
deficit and instability. Here we were told that
at the end of the Second Plan our output
would be 80 million tons. I doubt if in a
matter of 2 years, or less than that, we are
going to attain that target. It has also been said
that at the end of 1966 our output should be
110 million tons. I do not accept that, if the
present trends in production and policies
continue, we shall be in a position to stabilize
food production in 1966 at 110 million tons at
all. These are all moonshine talks on the part
of the Food Ministry without having the
backing of corresponding policies and
measures. What is more important in this
connection is the question of prices. Rains or
no rains, bad crops or bumper crops, rice
prices go on increasing. This is another feature
of the food situation in the country. Take
1958-59 when we had the record production
of 73 million tons. Here you find that whereas
in July 1958 the price was 115 points, this
year in July it went up to 118 points, a slight
rise in the price despite the increased
production of food. The same thing happened
in the earlier years. In 1956-57 the food
production went up by 3 million tons
compared to 1955-56 but the price went up
despite the increase in production by 10
points. I am quoting official figures but there
again you will find that we have entered a new
phase and it is this that even the price in the
surplus States is rising. Andhra and Punjab, 1
shall presently show, are registering a rise in
prices despite the fact that
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[Shri Bhupesh Gupta.] both are surplus
States. In the ca;>e of Punjab, the surplus is
estimated to be about 13 lakh tons. In the case
of Andhra it is estimated officially to be 6
lakh tons or so.

Coming to the prices, I have got telegrams
from West Bengal and I have got material
from all over India and I can give you some
idea. In Assam the controlled price is Rs. 20
per maund but the actual price is Rs. 30. In
West Bengal the price is ranging from Rs. 28
to Rs. 35 a maund and in some cases even Rs.
40 a maund. The price in Bombay is very high
and the exact figures I cannot give but reports
are there in the newspapers that the prices are
running high compared to last year. In Tripura
new rice is sold at Rs. 25 a maund whereas the
* old crop is being sold at Rs. 35 a maund in
Agartala. At Nagpur coarse rice is sold at Rs.
18 or nearly Rs. 19 per maund and medium
rice is sold at Rs. 22]8|-. In Tamil Nad, there is
no problem there of scarcity but the problem
there is one of rise in the prices. In Dindi-gul,
for example, per bag of 60 Madras measures,
in the beginning of the year, that is in January,
the price was Rs. 45 to Rs. 46 but in July the
price has gone up to Rs. 63 to Rs. 64. In
Madurai the price of a bag of 54 Madras
measures has gone up from Rs. 22 in February
to Rs. 32 last month. Other figures are there of
Madras but I need not go into them. Generally
it seems in Madras that the price of rice has
risen this year to between Re. 1 to Rs. 1!6]- per
measure compared to 11 annas and 15 annas
last year. There is over-all rise that we note in
Madras. In Delhi coarse rice is selling at Rs.
28 per maund and those of the South generally
taking rice say that the price of rice per bag
has gone up by in some cases Rs. 20. This is
the position. In Punjab you will see that
compared to last year, this year the price per
maund of wheat is Rs. 14 to Rs. 17 as com-
pared to Rs. 12 to Rs. 14 last year. Now, it is
two or three rupees more

[ RAJYA SABHA ]

1994

per maund. I have got some figures here. In
Amritsar it is Rs. 22 per maund and
sometimes even 27 per maund and Punjab is a
surplus State. Reports come from Gurgaon
where we see that prices are rising. Wheat
sells at Rs. 20 per maund and paddy is not
available at all. Prices are rising in Bihar and
in Mysore the situation is grave. About that
the P.SP. Members made a statement and you
coming from Mysore, Sir, know how the
prices are rising in Mysore as well. The prices
are rising in Srinagar also where in the ration
shops recently in last July the price of wheat
had risen from Rs. 10 to Rs. 13|54 per maund.

Situation

Sir, I have given you a rough idea, an all-
India idea, as to how prices have been rising,
irrespective of whether the place is a deficit
one or whether the place is a surplus one or
whether it is one where production matches
consumption. This is the general trend. Why
should prices rise like this? This question has
to be gone into.

I say deficit financing is one of the main
reasons for this rise in prices and I submit the
Food Minister should take up this question
with the Finance Ministry and the Planning
Commission, because it is an important
question. You will find that in the last three
years deficit financing in the Five Year Plan
has been of the order of Rs. 798 crores and al-
ready the estimated expenditure in the Second
Plan’ according to the latest reappraisal of the
Plan is Rs. 1,245 crores. Therefore, there is an
upward trend here. You will notice that it was
said in the reappraisal report that deficit
financing on any significant scale can be
contemplated only if food production
increased substantially and food prices were
maintained at stable levels and this led the
National Development Council to take certain
important decisions
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of which the following may be specially
mentioned. The very first item is that the
State should take over the wholesale trade
in foodgrains and a scheme of State-
trading in foodgrains should be worked out.
And this matter came up for discussion last
year in  ihe  National = Development
Council and  the National Development
Council agreed to a measure of deficit
financing provided food prices = were kept
at a certain level and food production could
be stepped up.  Nothing of that sort has
been done, while deficit financing has
been indulged in. The result has been this
adverse effect on the price of foodgrains.
In  other words, prices are rising due to
the expansion of the currency. The Food
Minister sat quietly as if he had nothing to
do with the matter. They on their side did
not fulfil their  obligation at their level in
order to counteract the adverse  effect of
deficit financing. Now, unless deficit
financing is drastically restricted if not al-
together reduced, this upward trend in
prices will continue. And here another
aspect of the matter comes in, for it is not
merely a question for the Food Minister;
he may have to fight with other
Ministries. I  don't know whether it will
be the graveyard of anybody's reputation,
1 feel it will be the grave-yard of the che-
rished hopes of the country of being able to
turn the corner as far as the food front is
concerned. This is one aspect of the
matter.

Then again, private business has been
taking advantage of the bank credits offered
to them. These have been in favour qf the
speculators and hoarders and that also has a
bearing on the rise in prices. To some extent,
due to pressure of public opinion, it has no
doubt been restricted now, but even so,
bankers are interlinked with the speculators
and hoarders and they are in a position to
draw upon the credit in the banks in order to
finance their speculations and J profiteering in
foodgrains. That aspect of the matter also has
to be carefully gone into. There is no room
for
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complacency at all, whatever may be said by
the Governor of the Reserve Bank or some
other authorities in the financial world.

Then comes the question of  State trading.
One thing they have  done successfully and
that is, they have sabotaged State
trading. Literally, they have sabotaged the
scheme that was drawn up by the National
Development Council. The Nagpur  Re-
solution endorsed it and said eloquent things
about it and we thought that State trading in
foodgrains would be undertaken on a large
scale and in a vigorous way, in order to build
up stocks; not only to build up stocks but
also to acquire some kind of control over
the food situation so as to regulate prices and
so on. But nothing of the kind has been
done. Whatever has been done is merely an
apology of what should have been done.
Many States repudiated openly the scheme of
State trading. Some accepted it nominally
but refused  to implement it. I ask the hon.
Minister; where is the difference in
practice between him and the Swatantra Party?
The Swatantra Party says there should
not be any State trading and you accept it
without launching such a scheme of State
trading. Therefore, it is just a sort of
conflict  of words between the Minister and
the Swatantra Party. Well, by all
means criticise the Swatantra Party, but back
up your professions by your practice. It is
most unfortunate that it should have been
so scuttled. I submit, Sir, that a searching
enquiry into the reasons why this State trading

scheme  was not implemented should be
made. It should not be just left at that.
There should be a searching enquiry in

order to find out who was responsible for
scuttling it and sabotaging the scheme of
State trading.

We had been told that there was no
machinery to work this scheme, that therefore
itwasa slogan. But we
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[Shri Bhupesh Gupta.J have very often seen
that we have a j slogan and we adopt a policy
and I then set up the machinery to work out
that policy. If the machinery is not there, who
is responsible for the absence of that
machinery? I submit, blatantly and deliberately
and after full calculation, some authorities at
the Centre and in the States saw to it that no
machinery came into existence so that they
could plead that due to the absence of such a
machinery State trading could not be under-
taken. Sir, it is a serious thing. In England,
there would have been a Royal Commission of
Enquiry on such a failure to implement a
settled policy of the Government. But here
nobody bothers about it. The thing is not seen
through. Why should it be so? Therefore, I
would demand a proper enquiry into it by a
Parliamentary Commission, if necessary, a
commission to go into the question as to why
this State trading failed in this manner and who
was responsible for wrecking it.

Sir, the result has been serious. We have
no control either over stocks or on the
market. We are still having high profiteers
and hoarders. I will show you how this has
affected our stock position. Last year in
January, we had a buffer stock at the Centre
of 74 lakh tons. This year in January the
stock was 5'54 lakh tons, that is to say, it is
less by about 2 lakh tons. This is the position.
There is negligible buffer stock in the hands
of the Government.

In this connection, I would like to refer to
the zonal system. Sir, it does not require
much wisdom to suggest that Andhra rice
should not go to Punjab. But what have they
done under this zonal system? Have they
stopped smuggling? Have they regulated
prices? Have they launched on a scheme of
purchase so that stocks could be built up
within the zones in order to help the needy in
the zone? Nothing of that kind has been
done. The zonal system was made into  a
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kind of farce, a kind of window-dressing for
the hon. Minister to talk about.

Situation

*

As you know, Sir, we passed the Essential
Commodities Act in 1955 and this Act was
amended once. This Act was passed for the
purpose of empowering the Central
Government to issue orders for purposes of
production and supply of essential com-
modities named in the Act. One particular
section of this Act clearly lays down the
responsibility of the Centre in this matter.
There can, therefore, be no shirking of the
responsibility, the statutory responsibility
imposed upon the Centre. What have they
done? They have put this measure in cold
storage with the result that food prices have
gone up and there is no food in the market.
From an answer given to a Starred Question in
the Lok Sabha, I find that the total
quantity of foodgrains seized by  the Centre
in 1958 under the provisions of the
Essential ~ Commodities  Act amounted to
3-16 lakh tons throughout India. Then comes
the question of the procurement by the
Centre  and the States. The  Centre
and the States together procured only 57
lakh tons of foodgrains that is, less than one
per cent, of the total production was procured
by the Centre and the States working together
under the Essential Commodities Act and
otherwise. Is this the way to tackle the food
problem? Where have the stocks gone? They
are with* the hoarders and profiteers, and the
masses of the people suffer. The rich
people are not affected very much by  this rise
in prices because' they can meet it, but it upsets
the family budget of the poor man who has to
spend sixty to seventy per cent, of the
family budget on food items alone.  Deficit
financing has become the means of
exploitation of the common man. Rise in prices
is the expression of such exploitation, the
means of such exploitation. I mentioned the
figure about buffer stocks. The
procurement policy of the Government has
totally failed because they would not buy.
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They would not buy because they would not
like to harm the hoarders and the profiteers.
Therefore, 1 say that the Central Government
is pursuing an anti-people, pro-hoarder-
profiteer policy in the matter of food, and this
policy has to be abandoned lock, stock and
barrel if we want to improve the food
situation. This is a very serious thing. They
say that they are not responsible. Whenever
we ask them, they say, "It is not our
responsibility. It is the responsibility of the
States." If your responsibility is merely
confined to storing some foodgrains and
sending supplies, call yourself the Minister for
Godowns or the Minister for Storage, why
have that flamboyant name of Minister for
Food and Agriculture and do nothing about it?
Now, the Constitution provides for concurrent
jurisdiction in such matters. Whenever it suits
them, they go into it but when it does not suit
them, they sit back, throw their hands in
despair and tell the world, "We have nothing
to do". Sir, this kind of running with the hare
and hunting with the hound in the matter of
food must be given up.

As far as the States are concerned, the
Centre in the Union Food Ministry has given
no leadership whatsoever. On the contrary, it
has condoned the misdeeds of the State
Ministries. It has allowed them to go their
own way when it was its duty to direct them,
guide them and condition them to a proper
policy. Nothing of that kind was done. State
trading in foodgrains should be brought in
compulsorily and Government should take
other measures for increased production like
land reforms, ceilings on lands and so on. I
need not go into.all that now. The Essential
Commodities Act should be applied
vigorously and adequate stocks should be
built up at the Centre and supplies should be
moved to various States in need of foodgrains,
like West Bengal and Kerala. We must get a
big proportion of the marketable
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surplus. This is the crux of the problem and
that you cannot do until you develop the
mechanism of State trading.

As far as the food situation  ia West
Bengal is concerned, we do not know how
much is the deficit. Some say that it is eight
lakh tons  while Dr. Roy says that it is about
fifteen lakh tons. Whatever it is, it  should
naturally be met. The more important thing is
the administration in the States. The
"Statesman"  editorial has said that Mr. P. C.
Sen should go. We also feel that he should go.
The Congress Parliamentary ~Party and the
Prime Minister should direct Dr. Roy to see
that Mr.  Sen does  go. They give advice to
us and I do not see why they should not give
advice to their own partymen in this matter.
The important thing is that there is
maladministration  there, a(part from the
deficit. A permit system was introduced and
permits were freely given to all kinds
of people, the favourites of the Food
Minister. They were fed on money but no food
came in the market. I can give you  one
example. One Mr. Dhiren Bhowmick was
given a permit but do you know, Sir, that he
was not in the trade at all? He is the Managing
Director of the "Jana Sevak", the daily organ of
the Congress Party.  They have got an
Editorial Board there of which Mr. Atulya
Ghosh is the Chairman. This man has been
given permits for food, cement and
everything.  Some people handle permits that
way and, therefore, stocks are cornered
there. Last year, they themselves put a levy on
mills of 25 per cent. We said that it must be 55
per cent, of the  mill stocks but they would
not agree. Thev expected to get 1,75,000
tons but actually they got only 68,000
tons because there was no physical verifi-
cation. The mills gave wrong figures and got
away with it. This year also .they had a levy
of 25 per cent., but. they got only 48,000 tons
because they did not set any target.  On the
23rd
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of June, this levy order and the price control
order were abolished. Prices started shooting
up. That is the situation today. These orders
were abolished because those people had
demanded and they held the food economy to
ransom, pressurised the Government. They
were in collusion with the Government and
they succeeded in getting all these restrictions
withdrawn with the result that the West
Bengal people are suffering today. Now, this
is another aspect of the matter which should be
carefully gone into. The Union Food
Secretary, who went there, had no business to
sanction, on behalf of tbe Union Ministry, the
abolition of these orders, the Price Control
Order and the Levy Order, in that manner. I J
do not know under what circumstances he did
it, but clearly the Union j Food Minister
agreed with the policies, the disastrous
policies that are | being followed there today.
There are no stocks there. For the first time the
Chief Minister says that the deficit is of the
order of fifteen lakh tons. He has never said
this before. I myself met him several times
along with I Mr. A. P. Jain, and always the
figures mentioned were of the order of four
lakh tons, eight Iakh tons or even nine lakh
tons, but now he says that it is fifteen lakh
tons. Anyway, whatever it is, that should be
given by the Centre and the Centre should also
see to it that the foodgrains are distributed
properly because distribution is the crux of the
matter in West Bengal. In West Bengal, modi-
fied rationing is being restricted whereas there
must be an expansion of the modified
rationing scheme to covet all categories. So far
as I un”«vstand, West Bengal Government i
has vided to reduce the number of people
covered by modified rationing J to 48 lakhs
instead of 1,33,00,000 as at i present. This is
how they are control- | ling the situation. The
theory is that ' in a deficit State we cannot
procure but it is being put forward by the
Chief Minister there and it is being declar-
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ed from the housetops that West Bengal
cannot procure because we have got a deficit
there. Whatever the deficit, by all means we
want that deficit to be made up but, at the
same time, I consider it our duty also to see
that we make every effort to garner every
single grain so that we can meet our
requirements ay far as possible from the
interna! sources. In the beginning of the year
came the Price Control Order. We wanted that
that Order should be enforced, the stocks
should be seized from the hoarders and that
the mills should be compelled to sell to Gov-
ernment as otherwise, we felt, this Order will
not bring in anything. Nobody listened to us
although Mr. Sen said that he would take
every possible measure. Then, Sir-after the
foodgrains had passed into-the hands of the
hoarders, profiteers and speculators during the
first four or five months of the year, we were
suddenly told that the Control Order had been
withdrawn. The peasants suffered while
selling. We demanded a minimum price of Rs.
12 to Rs. 13 but that was not giver.. They
fixed Rs. 10 and the result is the hoarders got a
little more. So, the peasants suffered while
selling and' they are again suffering because
the prices are going up. So, both ways the
peasant suffers. Sir, it is robbery; it is a
colossal crime. Sir, I maintain that there
cannot be any improvement in the food
situation in' West Bengal until you follow the
example of the Centre, that is until, the West
Bengal Food Minister, Mr. Sen, quits office.
Sir we are carrying on a movement there and
4,000 people have gone to jail, as I have told
you. And on the 3rd, next month, if this policy
goes on there will be a general strike in West
Bengal. We do not want that people should
suffer but there is no other way. What can they
do? Are they to starve? How are we to
impress upon the Government that the
demands of the people of West Bengal who
are suffering from a hundred wounds should
be met? This is the position. (Time  bell
rings). Sir, you have-
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been good enough to ring the bell. ' T would,
therefore, make this propo- I sal to the Food
Minister. He should go himself to West
Bengal. I wrote two letters to the Prime
Minister; one letter I sent on the 7th June
and another note I sent to him on the 4th
July and there I gave an account of the food
situation in West Bengal. He took no notice
of it. I asked him to come to Calcutta, meet
the leaders, discuss the situation and come to
some solution. Nothing of the kind
happened. Now I am told he is talking to Mr.
Prafulla Chandra Ghosh. But remember that
in this matter there are two parties who must
come together. One is the Congress and the
other is the Price Increase and Famine
Resistance Committee repre senting all
leftist parties there except the P.S.P. A joint
statement was issued by Mr. Prafulla
Chandra Ghosh and Dr. Roy and the next
day they started a policy of repression. That
statement provided moral justification for
Dr. Roy to carry out 'mass arrests. It is
regrettable that the leader of the P.S.P. went
in for such a statement. Now, they a're
talking with the Prime Minister. I do not
know whether there are any political moves
behind all these. Sir, I can tell you that this
kind of thing will not deliver the goods.

SHrI D. P. SINGH (Bihar): It is a very
irresponsible statement that has  been
made.

SHrI BHUPESH GUPTA: You come to
West Bengal, your party men are leaving
everyday. (Time bell rings.) You are
ruining yourself. As a colleague in the
United Front in West Bengal, your going
away and leaving the movement and . then
signing the joint statement has provided an
excuse to Dr. Roy to hit out and adopt a
policy of wanton repression. Sir, the food
situation has to be viewed from different
angles. Let there be a good beginning. Let
him take in hand the West Bengal
situation. Let him start there. Go there,
show that you have a new approach,
discuss the thing with
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all of us. We do believe in that and I extend
my hand of co-operation. Although my
colleagues are in jail, although many of our
party members are in jail, although I know we
are facing terrible repression and suffering,
even so | extend on behalf of my party the
hand of co-operation to the Government if the
Government acknowledges the seriousness of
the situation, is prepared to come to a proper
understanding and a proper solution of the
problem. Thank you.

MrR DEPUTY CHAIRMAN: Motion,

moved:

"That the food situation in the
country be taken into consideration."

SHRI M. BASAVAPUNNAIAH: Sir. I

move:

"That at the end of the Motior. the
following be added, namely:--

‘and having considered the same this
House is of the opinion that Government
should initiate consultations with the
representatives of all parties to bring
about drastic changes Tn tbe policies of
Government and the administration of
the Ministry of Food and Agriculture
with special reference to such matters as
(1) regulation of prices (2) State Trading
and procurement fay Government (3)
dehoarding of  foodgrains and
distribution at cheaper prices to the
consumers and (4) co-operation of all

"

political parties and others at all levels';

MR. DEPUTY CHAIRMAN: The motion
and the amendment are before the House.

There are 18 speakers before me. So,
necessarily, the time has to be' rationed and
two Ministers are intervening. So, I request
that no Member should exceed 15 minutes.
Dr. Nalinaksha Dutt.
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3P.M.

DrR. NALINAKSHA DUTT (West
Bengal): I have listened to tbe very forceful
speech delivered by my hon. friend and it
seems that he has lost his temper. 1 agree
with what he has stated as far as production
cf foodgrains is concerned. It is an admitted
fact that it has not gone up very much during
these two Plan periods. As far as the prices
are concerned, he should remember that
there has been a rise in the prices of all kinds
of goods and you cannot check the price of
rice alone or of other food products. He was
recommending the use of the State Trading
Corporation. He does not know the ins and
outs of the working of this Corporation. As
soon as the State tries to purchase rice from
any of the markets, the market goes up.
Actually, the rise in the Bengal market was
partly due to this fact. When it was found
that the Government of India had entered the
market to procure rice, the price shot up.
Thus procurement becomes very very
difficult either for the Central Government
or for the State Government and their
coming in really disturbs the market. Today
the high price is due to State trading and the
attempt to procure rice from the market. And
it fe rather surprising that my hon. friend
does not realise that ft is the State trading
which causes this disruption in  the
ordinary market.

Food

Now, he thinks that deficit financing is
wrong. For large scale development
undertakings no economist will say that
deficit financing is wrong. Deficit financing
has got to be done but within limits. There
may not have been sufficient development
on the food front but there has been
development on the industrial side. He said
that the bankers helped the hoarders but he
does not know that there are clear
instructions to all banks not to advance any
money for food transactions. Therefore, the
argument that he has been stressing so long
with great force does not carry much
weight.

Sir, he has lost his temper, particularly,
with reference to West Ben- |
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gal and so I shall confine myself to West
Bengal. My first question to my hon.
friend is whether the speech that he has
delivered or the movement that has been
launched by his party and the Price Increase
and Famine Resistance =~ Committee  in
West Bengal is to ameliorate the
condition of the distressed people or it is a
counterblast to the  discomfiture suffered by
the Kerala Government at the hands of the
people in general. It is rather unfortunate that
for the sake of getting an upper hand in
politics, our friends generally try to create
discontent and by creating discontent they
are practically  exploiting poverty and
the  sufferings of the distressed.
They also take  advantage of  the
numerous refugees who are still there in
Calcutta and in the suburbs. Practically, every
time when the Communist Party comes out,
they do not come out to help the people to
get food; they simply come out to have some
sort of political agitation. They trade upon the
distress and sufferings of the people. That is
the main grievance that the people of Bengal
have against his party. In West Bengal all-
party committees were formed at all levels but
it was seen that these committees did not
work very well. They resigned on flimsy
grounds of Government intransigence. It
appears that they could not make any con-
structive suggestions nor could they help to
solve the food problem. They wanted to solve
the food problem by mere slogans and by the
unfurling of red flags—not the national
flag—and by street processions. 1 do not
think any hon. Member will contend that
the Congress Ministers or  Members are not
as keen as the Opposition to see that the people
get their food in adequate quantities.  Sir,
we are no longer under the British regime
to witness the dire famine of 1943. We are
aware how vigilant our Government are and
how prompt they are in sending relief to the
places affected by flood or other natural
calamities. I do not think anyone—even in the
Opposition—would say that the Government is
careless about the food of
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the people. There are however limitations to
everything human. There is unfortunately a
rapid growth in population but not adequate
production of foodstuff. It is not possible ior
everybody to take as much food as he wants.

Now by this agitation that has been
organised in West Bengal the Opposition has
been causing immense economic loss to the
State. We have seen that there is frequent
interference with industrial labour; there are
strikes and processions of clerks of banks and
merchant offices almost every month. Calcutta
is so much disturbed that practically all the
important private companies as well as
companies in the public sector are being
shifted from Calcutta to Bombay and
elsewhere. Calcutta which was one of the
premier cities of India has become a neglected
area bringing about large scale unemployment
among the middle classes. It is all due to the
Communist agitation, and it will bring more
harm to West Bengal than good and
practically help other centres, by starting
agitations in West Bengal every other day.

As regards the demands of the Price
Increase and Famine Resistance Committee, |
shall just take up their first point, namely, the
demand of this Committee that the people
should get rice at Rs. 17-8-0 per maund and
that they should get 1£ seers of rice and one
seer of wheat every week, that is, about 11-5
oz. per day. This is lower than the
Government estimate of 15¢ 3 oz. per day and
one ounce less than the all-India average of
consumption. This demand of the Committee
has been, I should say, nearly met by the West
Bengal Government, as will be evident from
the following figures From January to July
1959, the total number of people who were
having ration cards rose from 58 to 119 lakhs
It has recently increased, with the increase in
the Central allocation up to 148 lakhs,
practically half of the total population of West
Bengal. Tc this we should add 66 lakhs who
are
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growers of rice.  And so, they should be
excluded. Then, there are another 8 lakhs who
get food from relief operations.  There remain
only 87 lakhs. Those 87 lakhs are in a position
to buy rice from the open market. Practically,
rice is available everywhere in the open
market. Only the price is high. Therefore, the
Government has practically met the first
condition laid down by this Committee,
namely, the Price Increase and Famine
Resistance Committee. Even now the
Government is prepared to supply wheat to the
full extent that the Bengal people will demand,
but unfortunately Bengal people have an
aversion to wheat. They lay emphasis on
rice only. It is an admitted fact that West
Bengal cannot produce enough rice to feed its
population. It needs 47 lakh tons of
foodgrains, whereas it produces only
38 lakh tons. There is an impression that the
Centre meets all the deficit. That is not
actually the fact. In 1958, the Centre allocated
only 2J lakh tons and this year 4 lakh tons.
Now, it has been increased to 11 lakh tons, 4
lakh tons rice and 7 lakh tons wheat.
Assuming that the consumption is at this level
ot 15 oz. per day— actually in some cases it
goes up to 20 oz.—it is not possible for
any Government to meet this perennial
deficit. Hence, there are two ways to solve
this problem. One way is to start
propaganda among the people to change their
food habits—to take less and less cereals—and
suggesting pew types of food as against purely
cereals. I have just received a  letter  from
Siliguri, where the wholesalers  say that they
have got ample wheat and pulses, but they
want rice.  They want me to impress upon
the Government to give an immediate supply

of rice. The trouble is this. Though there is
no shortage of foodgrains, there is shortage
of rice.

Similarly, while I agree with Mr. Gupta in
saying that there should be an emphasis more
on intensive and extensive agriculture, the
Government has provided irrigation facilities
in Bengal. Now, the acreage has increas-' ed
from 3| lakh acres in 1947 to 12
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[Dr. Nalinaksha Dutt.] lakh acres in 1958.
It has also reclaimed some of the water-
logged areas and has made them cultivable.
Therefore, you can see that the extension is
going on and the Government are doing their
best, but not to the ideal or expectation that
the people have. Both the Government and
this Resistance Committee should give
more attention to this aspect of the problem.
They should go and approach the cultivators
to produce more, to cooperate. But
on the other hand, they just do the opposite
work. Itis a complete lie to say that there
is hoarding of foodgrains. Well, had
there been any hoarding of foodgrains, then
after the lifting of controls more rice would
have come out to the market. Actually, there
cannot have been  any hoarding  very
much. It has been closely watched not
only by the police, but also by our
Communist friends.

Suri BHUPESH GUPTA: Here is a
photograph of hoarders' godown protected
by police when the procession approached
it.

DR. NALINAKSHA DUTT: The West
Bengal Government, besides struggling hard
for the supply of food, is also giving relief
by way of cattle purchase loans to the extent
of Rs. 24i lakhs this year, agriculture loans
to the extent of Rs. 62 lakhs. Also, they are
withholding warrants for the realisation of
overdue agriculture loans.

Now, from tht 1st January 1959, j
with the concurrence of the Centre as [ well
as the support and blessings of ' the
Opposition, the Price Control and Levy Order
was imposed. But what happened to this
Order?  Our friends, the Communists, sent
emissaries to all parts of the country, to the
farmers, to the agriculturists, to the
wholesalers, asking them to hold back their
produce and  so the object of  the
Government was frustrated.SHBI BHUPESH
GUPTA: Istrongly dispute this.
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MRr. DEPUTY CHAIRMAN: Order,
order.

Surt BHUPESH GUPTA: Has he got
any proof?

Mr. DEPUTY CHAIRMAN: Order,
order. Nobody disturbed you, when you
spoke.

DRrR. NALINAKSHA DUTT: On the one
side they ask the Government to impose
control and on the other side they participate
and teach people how-to evade control. In
this way they are working. in a two-faced
manner and they are not exactly happy that the
country or the people should get their food.
There were all-party com-|  mittees at all
levels, of farmers, wholesalers and millers, but
all these were-of no avail because they worked
with a different motive. It 1is, therefore,
evident that the object of the Opposition is not
to see the people get their food, but make
them suffer, so that they may rise against the
Government. Our Chief Minister is
intelligent enough to see this move and has
taken all possible steps to  counteract  this
sinister move, for which reason a number of
persons were arrested by the West  Bengal
Government, even though it is much less
than that imprisoned by the Kerala
Government. (Interruption). The general
consensus of opinion now is that State trading
in foodgrains is only possible when there is full
control at all stages. Now, my friend, Mr.
Gupta, was saying, 'l would immediately start
State trading'. But he does not know what it
means. State trading means control of  the
farmers, control of the retailers, control  of
everybody. Therefore, practically we have to

revert to our old rationing system. Even in
that rationing system there were lapses. If we
want to have proper State trading,

throughout the country, we have got to go in
for a large number of controls and a
tremendous amount of  staff. Therefore, the
Government, | think, would do well to
scrap the State trading idea. This really is
undesirable. ~ The State of West Bengal has
done very well by lifting the control on prices
and as a result now we are getting ample rice
and wheat. So,
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this in short is the position. I do not want to
take further time, but from the emotion with
which my friend has spoken it seems that he
is very much angry with our Ministers. He
wants them to leave the chair at once, but I
regret that they will be unable to oblige him,
and his fulmina-rtions will not have any
effect on them.

Thank you, Sir.

' SHRI ROHIT M. DAVE (Bombay): Mr.
Deputy Chairman, the House is considering
the food situation with special reference to
West Bengal, and while initiating the
discussion my hon. friend, Shri Bhupesh
Gupta, had something to say about the role
which the Praja Socialist Party played in
West Bengal. Before coming, therefore, Sir,
to the food situation proper, I think it is my
duty to say something with reference to the
attack which he has launched against the
P.S.P. in West Bengal and against the P.S.P.
" leaders.

Sir, my hon. friend, Shri Bhupesh Gupta,
is in the habit of contradicting himself again
and again in the same speech, and therefore
it is not quite surprising that he should
contradict himself with reference to his
general attitude and his general reading of
the situation from time to time which we
gather from his speeches. If I remember it
correctly, it is the contention of my friend,
Shri Bhupesh Gupta, that the P.S.P. does not
count for anything especially in. the State
which he hopes to rule some day.

SHrRI BHUPESH GUPTA: I did not say
that. All I said wa, that you are alone and all
the opposition parties have combined.

SHRI ROHIT M. DAVE: I am talking of
your general attitude. On the .debate on
Tibet, for instance . . .

SHrR1 BHUPESH GUPTA: Sometimes
people count for a lot of mischief.
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DAVE: Especially
he hopes to rule some
day we count far less still. Under the
circumstances the P.S.P. leadership,
which ~ was with the Communist Party on
some of the important problems which
these parties were trying to solve  these
days, because it thought and because of its
reading that a particular situation called for
some solution other than that suggested by
our Communist friends in West Bengal, has
suddenly become the tools of the ruling party,
has suddenly become the henchmen of
the ruling  party and has suddenly
become the villan cf the piece. This, Sir,
is the situation which one need not
take very seriously into account, and the
accusations that have been levelled need not
be taken  soseriously into account but
for the fact that these leaders are not present
in the Houf to defend themselves and
therefore someone has to do so.

SHRI ROHIT M.
in the State which

Sir, as far as we are concerned our policy is
quite clear. We realise that in West Bengal a
serious food situation has arisen. We realise
that it is the duty of all the political parties to
see what could be done so that the sufferings
of the people of West Bengal could be
minimised. With that aim in view, Sir, our
party there had decided to take action. When-
ever, however, we take action, we do not just
do so by offering challenges and by projecting
ourselves on the centre of the stage. What we
try to do is to see that that the sufferings are
alleviated. We, therefore, made such a
recommendation to the Government of West
Bengal. And as it happened, there were
certain points on which the P.S.P. leader in
West Bengal and the Chief Minister of West
Bengal could see eye to eye as far as partial
solution of the food situation in West Bengal
was concerned. They were quite justified in
issuing a statement wherein that agreement
was recorded. Nothing more had been done.
Our party is anxious to see that the food
situation in West Bengal is eased, and our
party is also anxious to see that suitable
steps
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[Shri Rohit M. Dave.] shall be taken in that
direction. If these steps are not forthcoming,
our party is quite free to take any action it
chooses in order that these actions might be
forthcoming. Therefore, there is no question
of our becoming stooges of anyone. There is
no question of trying to take a particular
attitude in a given situation which might be
political in character. Our purpose there is
simply to see if we can help in some little way
through suggestions, through
recommendations and, if need be, through
direct action, in seeing that the situation is
eased.

Having made the position of the P.S.P. in
West Bengal, as far as I can see, quite clear, |
would now come to the food situation
generally. As far as the food situation is con-
cerned, we are rather handicapped in
discussing it because the hon. Shri S. K. Patil
has just taken over as Pood Minister, and it
has appeared in the press that the whole food
policy is being considerefl—I will not say
reconsidered, but it is being considered.

AN HoN. MEMBER: Reviewed.

SHRI ROHIT M. DAVE: I am thankful to
my friend; it is being reviewed. In the first
week of September they are meeting again
and thereafter it is possible that a food policy
will be announced. In the absence of any data,
indeed as has been stated in that
announcement, when the new food policy is
likely to embrace all the aspects of the food
situation, namely food production, food
distribution, food prices and allied subjects,
we are rather sitting in a post mortem
examination, and all that we have got before
us is the food policy as it was and is still this
day. As far as that policy is concerned the
Food Minister who preceded the hon. Shri S.
K. Patil, I mean the hon. Shri Jain, has himself
castigated it so eloquently in the Lok Sabha
that I do not think that I can add anything to
it. The first point that he made there was that
the food situation in the country was at cross-
roads. When the country is at
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cross-roads as far as the food situation is
concerned, the Food Ministry is divided in its
opinion as to whether there should be more
control or whether there should be less
control. The amount of control that exists to-
day according to both the schools are either
inadequate or infructuous. Therefore, this
control has to be reconsidered. Either these
controls should be intensified, increased and
integrated into a whole control system or they
should go.

Secondly, Sir, even with reference to the
little policy decisions that they have taken—as
one important Congress Member in the other
House described them as just a string of
certain decisions which they have taken over
there and which they described and glorified
as a food policy—even as far as these
decisions are concerned, there is no machinery
in existence which might implement all those
decisions. Here 1 have the authority of the
speech of the ex-Food Minister himself as well
as the statement of the West Bengal
Government. In the statement of the West
Bengal Government as well as in the speech of
the ex-Food Minister in the Lok Sabha we had
been told that the food policy was not
succeeding because of the fact that there was
no machinery adequate enough to implement
even tha controls that were in existence. Sir,
they decided to have State trading. State
trading demanded a particular policy. Sir,
whenever there is any problem or any
difficulty, we have got one very easy solution,
namely that there should be co-operatives. If
there is State trading, it can ultimately be
implemented when there are co-operatives.
Co-operatives were nowhere in existence and
therefore the Food Ministry decided to avail of
the wholesale merchants who were already in
the field, and with the help of these wholesale
merchants they wanted to implement a policy
which was opposed by all the -wholesale
traders and their associations tooth and nail.
That shows a tendency to implement a policy
which it was the avowed declaration of that
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machinery to oppose and to show that it was
not in the interests of the country. Obviously,
that particular policy was bound to fail, and
then suddenly they found that it had actually
failed. Whenever any de-hoarding measures
are taken, we are told that cereals completely
disappear. The dehoarding operations
themselves have taken place with the help of
the machinery which it would not have been
possible for' the Government to utilise
effectively for this purpose. Had they utilised
some other machinery or had they waited and
created a machinery which would have
undertaken these policy decisions
successfully, this particular problem perhaps
would not have arisen. The results, therefore,
are that the ordinary channels of distribution
and trade have been disturbed, the ordinary
channels of distribution and trade have been
antagonised, and at the same time the
Government is depending only on those
channels in order to implement its policies.
People, therefore, have to suffer. Prices rise
and fall periodically and there is absolutely no
possibility of finding out what would happen
to the food prices. If the food prices are rising
or falling according to the laws of supply and
demand, perhaps one would have understood
and some intelligent anticipation would have
been possible, but because it depends upon the
decisions of the Government and the capacity
of the Government to implement those
decisions and also because there is no measure
whereby it is possible to find out what the
next decision of the Government will be and
whether it will be in a position to implement a
decision after it has been taken, it is
absolutely impossible to anticipate what
would happen to the prices. Because it is
difficult to anticipate what would happen to
the prices, it is not possible to take counter
measures to see that those dislocations are
minimised.

food

There are food stocks available in certain
warehouses. When they have to be moved
from one place to another, transport
difficulties  arise.
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It is not possible for them to plan the transport
or transport the food from one place to
another as and when required. It is not
possible even to decide what would be the fair
price and what would not be the fair price,
what would be the fair price as far as the
peasants and farmers are concerned, what
would be the fair price as far as the urban
population is concerned, what would be the
fair price in the deficit areas and what would
be the fair price in the surplus areas. It is
impossible to measure any of these things
because prices ultimately depend upon
demand and supply. But then in this particular
case, demand and supply do not depend upon
production, but upon the policy that the
Government adopts and the capacity of the
Government to implement that policy.

SHRI M. BASAVAPUNNAIAH: In your
opinion, is fair price a contradiction in terms?

SHRI ROHIT M. DAVE: No, it is not. My
contention is that it is very difficult to define
fair price. I am not talking of a theoretical fair
price, I am talking of the practical side.

Lastly, Sir, there is the question of certain
broader decisions regarding food prices,
namely, zonal arrangements, and certain
restrictions on the movement of foodgrains
from one place to another. When this House
discussed the food situation in the last session,
we were supplied with a particular pamphlet
called 'The Food Situation'. In that pamphlet it
was stated that the zonal system was in-
troduced in order to control prices by»
controlling movements. The other day in the
other House the ex-Food Minister stated that
because of this very cordoning off of
Rajasthan and Madhya Pradesh, Bombay is
today suffering from very high prices and an
acute food shortage. Sir, the very process and
the very measure that they take in order to
control the prices, on their own admission,
aggravates the situation, and we have not got
any redress or even any explanation for the
things that are moving
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[Shri Rohit M. Dave.] in this direction. 1
would, therefore, only hope that when an
integrated food policy is announced after due [
deliberations perhaps in the middle of
September, we will have a clear picture of what
the Government wants t to do, how the
Government wants to do, what it wants to do,
as a result of their policy and the machinery
that they are going to employ in order to
implement that policy.

Thank you, Sir.

SHrRI KHANDUBHAI K. DESAI
(Bombay): Mr. Deputy Chairman, Sir, when
I was listening to the mover of this motion, in
the initial stage I thought he was going well.
He was trying to analyse the food situation
during the last so many years. He also quoted
real statistics and everything. I thought he
was going wel), particularly in view of the
fact that the food policy and the food
situation are under review at this period when
we are discussing this problem. The Food
Minister has resigned a few days back. He
has said what is wrong with the food policy,
a new Minister has come and therefore it is
up to this House—to whatever party we
belong —to make constructive suggestions to
him to be taken into consideration in framing
a policy for the country. But. as usual, in the
end Bhupesh Babu began to give a political
colour to the whole discussion and probably
whatever good impression he created in the
initial stage had naturally been spoiled, and
therefore his approach, as the mover of the
motion, according to me, has fallen flat.
Anyway, now that he has given us an oppor-
tunity to say something on this situation, I
would like to make a few I constructive
suggestions for the consideration of the Food
Minister.

We must believe that in a large country
like India, there are deficit States in food
and there are surplus States in food, and
when the food question is being discussed
or is being decided as a policy, it should be
considered on a national basis and not on
a disintegrated State-wise basis,
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because from the facts which have just been
placed before this House, we find that the
prices of wholesale cereals for the whole
country atfe either the same as they were last
year or are a little more—two to three per cent
as somebody has quoted. But if you look at the
prices which are obtaining either in Bombay
State or in West Bengal or in a part of Bihar or
in Delhi, they show a different trend. The prices
in industrial areas like West Bengal and
Bombay are 30 to 40 per cent, higher than those
obtaining either in Andhra Pradesh or Madhya
Pradesh or Punjab. Are we running the food
policy on a State-wise basis? I think now the
time, has come when we must base our policy
on national consideration and not on parochial
ones. That must be fully considered. We, in
Bombay State, are unfortunately deficit to the
extent of about a million tons of foodgrains
every year. But we are surplus in two
commodities, that is, cotton cloth and saM..
Bengal is deficit to an extent in the matter of
food, but it is surplus in the matter of jute and
engineering goods. Of course, engineering
goods or jute or cotton cloth or salt is no substi-
tute for Food. Similarly, I can say about every
other province.

I personally feel, Sir, that the question of
State trading had been placed before this
country without th? proper organisation and
mechanism attached to it. Had these things
been there this situation would not have arisen.

Then, Sir, comes the question of transport of
food from one State to another under the zonal
system. The zonal system also, as it was
planned about a year back, has undergone
considerable change. Previously, there were
surplus areas which were attached to some
deficit areas. But they were changed, with the
result that whereas the prices in the deficit
arsas are very much higher, the prices in the
surplus areas are very much lower. And,
probably the margin has not gone, if I may say
s0, to
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the cultivator. Much of the margin must have
gone to the interme--diary, the brcker
between the producer and the consumer. That
also, in my view, requires consideration ou -
the part of the Government.

'Here I may make a suggestion. As far as
the millers are concerned, it must be made
a condition for them to use only the
imported  wheat. To that extent the load
on the market foi- indigenous whe"t would
bo lighter. There is another suggestion which
I would like to make in this connection. *Of
course, there is nothing wrong in the principle
of State trading. State trading in a
developing economy i; essential. It is
bound to come in food and other essential
commodities which we use, to keep consistent
equilibrium between the issue of money for
the developing economy  and the supply of
commodities for consumption. There
fore, some sort of a regulation with which the
Government can control, and which gives
Government the capacity tn control and
regulate should always be there, framed under
a legislation, whenever it is necessary.
Therefore, to begin with, [ would -
suggest that land revenue collection and
irrigation  revenue  collection should be
done in kind throughout the country.  Tbat,
to beein with, is the essence of State
trading. 1 ex-"pect—as I couM see,—
about Rs. 150 crores of revenue to come
from both irrigation cess and land revenue.
That will account for the rjurchase of armut
th'ee million tons of grams. To begin with. T
think, this arrangement will be found
enough.

Sir, another suggestion wh'ch I would like
to make is this. Our consumption of grains
will go on increasing and one cannot be sure
that we will be out of the woods immediacy.
which may very well take a few years.
Therefore, the policy that the Government
should place before the coimtrv shouM be a
long-range policy. We should not be
complacent when th#re is good ram. As it
hanpens. in 'tne summer of 1955 we said we
were
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out of the woods, and we had to go

in for price support. A similar situation might
arise . again. One doas not know. Last year
was a good year. This year may be a good
year and possibly the Government may have
to go in for price support. But then it should
no": be complacent. Therefore, Government
must build up good buffer reserve from
foreign imports. There should not be any
sentiments or emotions about the whole thin?.
Again. 'f we are able to get long-term credit
from outside, we will be well-advi=ed. in mv
view, to build a gra'n reserve to meet an
emergency whenever it arises.

Incidentally, I would like to point out to this
House how sometimes we take decisions
the  implications  of which are not pre-
considered. For example, it is said that we
are short of foreign exchange, and in order o
earn it we exported some of the commodities

whi*h  we required for our own
consumption. I refer to edible oil and oil-
seeds. On this item we get about Rs. § to

10 crores foreign exchange. But
unfortunately t'-e quota for export is decided
always at *he wrong time and in a  wrong
way. If the high price of edible oil paid by the
consumer went directly to t'e producer,

there would have been some consolation that
somebody  deserving got it.  But what
happened? In order to earn the foreign

exchange, the internal prices for six ‘o eight
months went up by 30 to 40 per cent.  The
House would be  surprised to knw what it
wa: worth. The consumer had to pay in
some year; not less than Rs. 30 crores as the
price for earning 8 crores of exchange. [
wouH request the House to  consider this
figure. Is it wo>"thwhie 'hat in order to earn
a foreign exchange of Rs. 8 crores our
consumers, who are ordinary people and who
get fat content only in edible oil, have to pay
Rs. 3") crores in the course of a year? I thin't
we had be'ter do awav wi<h  tMs foreign
exchange. It would be muh better e-»en to
slow down .'he process of our industrial
development by cut-
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[Shri Khandubhai K. Desai.] ting down one
project, but we should not call upon the
consumer to pay Rs. 30 crores like this. Now,
where do these Rs. 30 crores go? It does not
go to the peasant at all. I have been studying
the figures for the last, four or five years.
Invariably, it goes to the intermediaries—the
wholesalers or the exporters. These are some
o: the points which I have placed before the
Food Minister for his consideration.
Particularly, Sir, with all the force al my
command I would request the Minister to
consider the question of collecting land
revenue and land cess in kind. This would be
a good beginning and I think that will ensure
equitable distribution.

Dr. R. P. DUBE (Madhya Pradesh): Or
prices should be fixed.

.SHrRi KHANDUBHAI K. DESAIL 1t is
obvious that the prices have to be fixed. Sir, I
do not feel that we would be out of the woods
within the next few years. We are developing
our economy. We are increasing our
expenditure. There is bound to be deficit
financing and there is bound to be restriction
on imports. The prices are bound to go up.
Therefore, 1 would tell those who are in
favour of laisseez-faire that free economy in
this country is not going to be with us for a
number of years to come. At the same time it
should not be regimented economy. The Food
Ministry would have to find out some via
media between these two extremes. That is the
only way in which the country can progress.
Nothmg else is possible. With these words,
Sir, I request the Food Minister to consider
the few suggestions I have made before this
House.

SHRI JASWANT SINGH (Rajasthan): Mr.
Deputy Chairman, Sir, the House should be
beholden to Mr. Bhupesh Gupta for raising
this question, because the new Food Minister
has just taken over, and by the discussion that
is taking place here in
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this House let us hope that he will be greatly
benefited.

Sir, for a long time—in fact, since the time
we attained independence— we have been
faced with a very acute food problem. Leaders
of all shades of opinion have been discussing
this question. Of course, the approach ol some
leaders has been only agitational. But there are
others who genuinely desire to solve the
problem, which affects the teeming millions in
this country.

Sir, these efforts, as in ' the past, according
to some of us, are not likely to bear much fruit
unless the present land policy is radically
changed and completely dissociated from
political considerations, and the problem is
viewed purely from the economic standpoint.
On the side of the Government, Sir, there are
three functionaries who are concerned with the
food policy of our country. First of all, we
have got the Food Ministry. We have been
noticing that the Ministry feels that our present
propaganda is sufficient to produce food.
Then, Sir, we have also been noticing —and it
is a fact also—that our Prime Minister, by his
unique personality in-this country, has been
dominating as far as the Food Ministry is
concerned, and his expressions with regard to
food policy, at times, govern the steps which
the Ministry takes. The result is that our food
policy is generally very unrealistic.

Sir, we all know that as long back as 1951,
our Prime Minister passed a decree, so to say,
to the effect that within two years our country
will not only be self-sufficient in food, but we
will be in a position even to export food.
That was in 1951.

SHRI BHUPESH GUPTA: Later on, he
said, he had eaten his words.

SHRI JASWANT SINGH: Today, Sir, we
are in the year 1959, and if anything, our
country has been going through its worst
times. Eight years have elapsed. Let alone our
bung self-sufficient in foodgrains, I do Hot
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think thatm the nie-time or tne Members
who are present here we can hope to
export any foodgrains ' from this country.

SHrI SHEEL. BHADRA YAIJEE (Bihar):
Because you are producing more children.

[27 AUG

SHRI JASWANT SINGH: If the Congress
says that it believes in producing more
children, I think that is more correct rather
than to say that we are producing more
foodgrains.

Then, Sir, comes the Planning Com-
mission. It feels that if it fixes a certain target
and puts it in the Plan, there will be sufficient
food production in the country. The first
Plan, Sir, as we know, was a 'food' Plan. And
what has been the result? The result has been
'Nil'. The Planning Commission now says
that at the end of the Second Plan the target
of food production will be 80 million tons, it
further says that at the end of the Third Plan
the target is to produce 110 million tons.
Well, if wishes were horses, even beggars
could ride. What is actually happening?
Every year, Sir, we get into some deeper and
deeper mire.

Then comes our great National
Development Counci] which feels that if if
passes a resolution and if the Government's
propaganda machinery is seized of the
matter, the whole food problem will be
solved. Now, Sir, the latest decision of the
National Development Council is to go in for
State trading e. foodgrains. Sir, the Council
just passes a decree that there will be State
trading in foodgrains, but it does not give
even a moment's thought to the question as to
whether the country has sufficient
administrative machinery or whether the
country has got sufficient buffer stocks
which might be needed for this purpose. It
just announces that our country will go in for
State trading. Sir, on the National
Development Council all the Chief Ministers
are represented. They attend these meetings,
and when they go back to their
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respective States, some obey the Council's
decisions and others do not. The Chief
Ministers of West Bengal and Bihar did not
implement this decision, whereas all the
other States have entered into this State
trading. I do not know the facts in other
States. But as far as the State of Piajasthan
is -oncerned, well, the whole thing has
become a laughing stock. I am not
exaggerating it, but I am telling you the
truth, and I hope the hon. Minis-will kindly
bear it in mind.

Now, Sir, what is happening in
Rajasthan? In the first instance, they have
no warehouses where the procured food
could be stored or where our farmers and
producers could store their foodgrains.
Secondly. Sir, the officers have been
appointed straightaway. The Ganganagar
District of Bikaner Division is the granary
of Rajasthan and the Ganganagar Mandi is
one of the biggest mandis in the country.
Only about three weeks ago, Sir, I was in
Ganganagar, and I can say that those
officers v/ere themselves laughing at the
whole thing. The whole scheme has become
a laughing stock. And what is that scheme?

Of course, Sir, they are not “on-I cerned
with those producers. The system there is that
after the harvest I food is brought to the
mandis. And in those mandis there are
foodgrains magnates. The officers there tell
these magnates "All right, you give us only 50
per cent, of the grain which is in your
possession%nd you are free to export the rest
anywhere." In the case of smaller mandis, Sir,
they have even allowed the railway stations to
book foodgrains. And what is the result? In
such mandis where they are not procuring,
foodgrains, foodgrains are taken by road
transport. And in places where 50 per cent, of
the foodgrains are procured, the result is that
on the remaining 50 per cent, the traders and
businessmen are making very good profits,
and they are profiting so much that they can
afford to give even 50 per cent, to the Gov-
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[Shri Jaswant Singh ]
ernment. And when we put a ques
tion to them privately, they say that
there is not much profit, because at
the time of getting licences and on

other occasions too they have to pa;:it

with a good amount of money to
wards Congress subscriptions. So,
illy, poor fellows, they have to
make as much money as they can

when the sun shines.

Sma M. BASAVAPUNNAIAH: That is
not only with Rajasthan but with many States.

Sma JASWANT SINGH: As the time is
short, I cannot reply to ray hon. friend. The
result is that a strange phenomenon has set in
where, when there was less production in the
country, the prices were not so high, but now
that we have been told that every year the
production is increasing, the increase in the
price is a!?0 “keeping pace with the larger
production. This is a thing which cannot be
understood and I hope the new Food Minister
will kindly bear this in mind.

Again the position is a very peculiar one
which a lay-man or an ordinary man canno'
understand. Who is pleased with the food
situation? There a'e three parties concerned.
One is the agriculturist. I can definitely say
that in my part of the country the agriculturists
are no": at all happy. They ar" as a ma'tsr of
fact, very unhappy jmd they are curs'ng the
Government. Then there are tbe trade-s. Thev
are also not happy though they can manage,
because thev gT-0 ve-y clever people, to make
some monev, bu' then the demands on the'r
pockets have increased so much and the taxes
and other things have also gone up so high
that even they are curbing the Government.
Then the other party is the consumer. Most of
us are consumers here and we know to our
own bitter experience w”iat we have to go
thron” to f.et good foodgrains at a reasonable
price.
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If we were living in a proper democratic
country, as it is properly understood, and not
in a country where there is one par'.y only, I
am sure our friends who are sitting in the
Trca-i-'res would not have been there because
very nearly we are on of dictatorship. It is
only on Mr. Nehru's personal prestige that the
Congress is holding its position and the
country is holding i's po but the question is
already being mooted as to 'what after Nehru.'
But in regard to policies of this nature,
certainly it is a very serious thing which we
have to think over in due course. (Time bell
rings.)

I wanted to give a reply to Mr. Khandubhai
Desai, but as there is no *ime for me, I will
come to the last point. Sometimes the Ministry
geti such fantastic \ ideas that it is very
difficult for a common man to comprehend
and then they regret about it later, but at the
cost of whom? It i» at the cost of the poor
consumers and the people generally in the
coumry. Here was the question of zones.
When two years ago they made Raiasthon,
Madhya Pradesh and Bombay ia'o one zone,
we reques'ed the predecessor of the hon.
Minister, Shri Jam. For God's sake, don't go
on with this". He said 'No, it is the national
interest that should be taken' and lie went in
for this. In the Committee which +he Prime
Minister called 'The All-Parties Committee' I
raised the question and they said 'It has to be
done*. Now, it has been withdrawn but after
ruining .-Rajasthan® What happened? Wha'
happened was that the food-?"-ains produ"ed
in that locality wrre eshunted off to Bombav
side. The nreva'lin? prices \v>re Rs. 15 a
maund and in Bombay thev got Rs. 30 a
maund or Rs. 35 a maund. The locnl produce
went to Bombav while the foreign foodgrains
which came 1 P.M. from outside and landed at
Bombayv, were brought to Bikaner. It is a thing
like rar-rving coal to N”wecas'le. We age.'n
3”ACTM«-I with the hon. Mirkter, but he would
not listen. Eventually we
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reached a kind of revolution stage and a sort
of revolution was to take place; shops were
about to be looted amd then they had to yieid
but not When we spoke reasonably to them.

[27 AUG.

Take the question of gram. Tne Ganganagar
district produces practically 90 per cont, of
the produce oi Rajasthan. This gram they
procured at Rs. 10|8|- a maund last SeptemDcr
while in the Punjab the gram was being sold
at Rs. 21 a maund. Mosay we send our gram
to South India and Delhi. Now, they began to
restrict its export. The people asked, 'What to
do?' But these traders are very clevei people.
They can always hoodwink the Government
and get what thev want. They began to turn
this gram into dal and there was no restriction
on dal and then when some oth«"-traders
protested, these peop'e sain *We have dal
mills and the labtur will be idle if they are
closed and so we should be allowed' and then
it began to be allowed. Then they began to
sell it at Rs. 30 a maund. Agaip we
aoproached the Food Minister, but he would
not listen. These people have made tons of
money ar.d they said that they had given
donations and taxes. Therefore, in the end, I
would submit that these ar’ the matters wh'ch
the hon. Food Minister might take into
consideration and have a realistic policy. I had
certain other suggestions to give, and since
my time is lim'ted I cannot touch on them.
With these words, I thank you for giving me
this opportunity to speak.

SHRI B. SHIVA RAO (Mysore): Mr.
Deputy Chairman, Sir, in the first place, may I
congratulate my hon. friend Mr. S. K. Patil on
the courage with which he has stepped into a
seat where some of his predecessors had come
to grief? I am certain that he is under no
illusion as to the formidable nature of the task
he has undertaken. I am sure he has the good
wishes of every section of the House and of
every party in the country in attempting to
solve the problem
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of food in this country. I hope he has already
seen this 'Report on India's food crisis and
step to meet it', which was prepared by the
Agricultural Production Team sponsored Ford
Foundation. I will only lead to the House two
brief paragraphs v/hich indicate the nature of
the problem which my hon. friend has
undertaken:

"We have reached the inescapable
conclusion that a rapid increase in
production of food is India's primary
problem in achieving human welfare,
social justice and democracy over the next
seven years.

The report of our findings and our
proposals are for emergency action.

We have recognized, as have India's
leaders, the stark threat of 28-million tons
shortfall in foodgrain supplies by the end of
the Third Five Year Plan (1966) unless
rates of increase in food production are
immediately accelerated to tnree times their
present speed."

Of course, the authors of the report express
their confidence that this crisis can and will
be prevented and I hope their confidence is
well placed. I do not expect the Food Minister
who has only just taken charge of this
portfolio, to be in a position today to give us a
comprehensive and realistic picture of the
policy he is going to pursue, but I would like
to suggest that, between now and the next
Session of Parliament, when I hope we shall
have a proper food debate, he will see to it
that a White Paper is issued, somewhat on the
lines of this pamphlet which was given to us
last year, on the food situation in the country.
One indication which he has given already,
soon after taking charge of his office, I
welcome. I am judging from newspaper
reports of a statement which he is said to have
made immediately after taking charge. He is
believed to have said that he would strive for
the co-ordination cf the efforts and policies of
some of the Central Ministries, and in
particular,
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[Shri B. Shiva Rao.] the Ministry of
Irrigation and Power, the Ministry of
Community Development and the Ministry of
Commerce and Industry. Over and above  all
that, I would like to suggest that he should
strive for similar  co-ordination of effort
and policy between his own Ministry and the
State Minis-+ tries of Food and Agriculture. 1
say this because I think, Sir, that one of the
main weaknesses, one of  the structural
weaknesses, if 1 may so put it, of the
administration of food in this country, has been
that while all-India policies have been
shaped and announced from New Delhi, no
doubt with the consent of the State Ministries
of Food and Agriculture, for  their
implementation we rely entirely on the
State Ministrias. And it is there that I 1£ink, his
predecessors have come >o grief.

As an example of what I mean, I may refer
to the zonal system. In this pamphlet to
which 1 referred earlier, it was stated last
year: that the main strategy of the Food
Department has been—

"to create more or less self-sufficient
zones and to segregate heavily deficit
areas or other important consuming
centres, where Government could release
adequate stocks of foodgrains from the
central reserve."

And then this pamphlet goes on to say that
the creation of the southern zone has
practically solved the problem of Kerala.
Similarly—I am again reading from the same
report—they say:

"the creation of the wheat zon?s has
been very useful."

Sir, it seems to me that these have been rather
facile assumptions and they have not been
justified by the results. The State
Governments are not at all agreed today
either about the demarcation of the
boundaries- of the different zones or as to
their scope end functions. Deficit States
naturally would lik* to hare surplus ~ States,
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their more fortunate neighbours, included
in ihe zone, whereas these surplus Slates

would like for equally understandable
reasons, tobe leftalona What has
complicated the situation with regard to

the zonal system has, of course, been the
decision in favour of State trading.  On this
vital point, the Food Minister who has just
gone out of office, made some very disturbing

remarks in the other House. My own
comment on them is that I wish he had
realised the implication of that system

much earlier and that he had taken the action
that he did a few days ago, as soon as State
trading in foodgrains  was introduced. I
would like to  suggest to Mr. Patil that the
manner in which far-reaching decisions like
these are taken, should be carefully
examined.

I would here draw his attention to a report
which was published, I think last year, about
which not much has been heard. This is a
report of the Agricultural Administration
Committee, which was published in October,
1958. Sir, having regard to  the limited time
ai my disposal, I will only content myself
with inviting the attention of the Food Minister
to one or two salient recommendations which
this Committee made. It drew  the attention
of tlie Government to  the growing tendency
of depending  for stimulus from the Centre—
they say il with reference to the State
Ministries"—for taking action concerning
subjects which' are the responsibility of the
States. And then they go on to say that the
recommendations of the Royal Commission on
Agriculture which are almost 30 years old,
hav** not yet been undertaken, that a verv large
number of temporary posts are still there, some
30 to_80 per cent, of them still exist in the State
Departments of Agriculture and so on. And
there are a  large number of other
recommendations. I would like the new
Minister to tell us when he gives his reply
either today or in the White Paper which I
suggested he  should issue, after
ascertaining  from the State Ministries, how
many of these
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recommendations have been implemented
and how many yet remain to be carried out.

Sir, I referred earlier to this pamphlet on
the'food situation. On page 2 reference is
made to the caloric value <of the food
consumption in this country and to the very
low standard of living, and it is pointed out
that according to the F.A.O. the per capita
consumption in India should include all food
items. Here I would like to draw the
attention of the Food Minister to the fact that
although there has keen a great deal of
discussion about things like fisheries, '
actually very little has been done and I hope
he will give mor? attention to the deve-
lopment of fisheries both on our seas and in

In

ou " inland waters.

There is another point in this pamphlet to
which I would invite attention and that is with
regard to our food statistics. On page 2 there
is a reference to. the increase in food
production. In 1953, it was 49.2 million tons
and in 1957 it was 60.83 million tons, and I
believe the latest figure is 73 million tons. I
raise this point because I am not at all certain
about the accuracy of our food statistics. I say
this because about a year or two ago I made
an attempt to secure confirmation of the
statistics -given to us on the floor of the
House from certain officials attached to the
Planning Commission and I got a very
remarkable statement in reply. I was told that
in one State—I do not wan' to name the
State—the preliminary estimate of food was 1
1 million tons whereas the Planning
Commission's estimate was 19 million tons.
At the end of-the year it was found at the final
stage that the actual figure was much nearer
the estimate of the Planning Commission. In
another State, a neighbouring one, the State
Ministry's preliminary estimate was 1*5
million tons whereas the  Planning
Commission's estimate was 2'2 million tons
and the final figure was just a little over 2
million tons. These wide edisparities in food
statistics,'l think, must be presenting a very
serious
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problem for the Central Food Ministry. I
would like the Food Minister to ascertain how
far the State Ministries are adequately
equipped for collecting statistics and how far
they deliberately understate their productions,
for obvious reasons.

Situation

While on the subject of statistics, I would
like to invite the attention of the Food
Minister to the fact that sometimes we have
been misled by astronomical claims made by
countries like China. In 1957 we were told —I
am quoting this figure from an official
publication of the Chinese Government—that
the per acre production of rice in China was
250,000 lbs. In 1958 the figure jumped from
250,000 1bs. to 8 lakhs pounds, and that has
been quoted by one of the Ministers in this
country. Rather than pursue these fantastic
figures abroad, I would like to suggest to the
Food Minister to pay more attention to what is
being actually achieved in this country. Sir, |
have here a statement made by a landowner in
Tanjore district. He has a plot of 11 acres on
which in 1952 he produced 24,000 Ibs. of
paddy or an average of a little over 2,000 Ibs.
per acre. And then through the use of green
manures, improved seeds and a certain
amount of chemical fertilizers, in five years he
has been able to raise the production from
these 11 acres from 24.000 lbs. to very nearly
55,000 lbs., an increase, as he points out, of
more than 125 per cent. I think the Food
Minister might do well to pay more attention
to what is being achieved in this country by
practical farmers who realise the value of
these new experiments rather than send
delegations abroad. (Time bell rings.)

One last point, Sir, before I sit down and it
is this. I hope the new Minister wilt pay much
more attention to such things as minor
irrigation projects, clearance of silt from tank?
and channels, improvement of tank bunds and
catchment areas. I mention this with particular
reference to South India because it seems that
ai very little expense you wll be able to
augment food supply much more
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[Shri B. Shiva Rao.] than by any of the
large-scale schemes that we hav?. so far
undertaken.

SHRI T. S. PATTABIRAMAN (Madras):
Mr. Deputy Chainnaa, wo have been talking
about food scarcity for a very long time and
it is a paradox that we are not able to solve it
and though we have gone through twelve
years of freedom and nearly two bis Plans,
the food problem remains the problem of the
country. I hope wc will come to a final
solution very soon.

Sir. during the Budget discussion and in the
food debate held in May last, the Food
Minister announced in  this House that due to
bumper harvest and increased import of food-
grains, prices of foodgrains were likely to
come down very much and 'ihat there would
be an easing of the situation. In support of this
contention, a lot of statistics was shown to
fortunately m '-n>gards rice, more especially
in the South, the prices have gone up from Rs.
30 per maund then to Rs. 40 per maund now. I
do not know what is wrong or where it is
wrong or whether the Food Minister was given
wrong hopes or false sta'istics . . .

SHrRI BHUPKSH GUPTA: Or, false hopes
or wrong statistics.

"HRI T. S. PATTABTRAMAN: . . . or
whether he misread the situation or even
whether the Department misled him but the
real fact is that prices have gone up beyond
the capacity of the ordinary consumer and
millions in this country are in a very difficult
situation to adjust their budget. Nearly eighty
per cent, of our people, whatever may be
other sources, will have to depend on rice as
a staple food in the South. The entire
economy of our country depends on
agriculture and if prices of foodgrains go up,
then automatically prices of other articles
also go up. In an agrarian economy like ours,
food constitutes the backbone and the
ajainstay of the people. As such, un-
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less we, solve the problem of food to the
satisfaction of all concerned and bring down
the prices to a reasonable level wherein the
common man can always purchase, our
economy is to founder in the near future. Sir,
there are certain things over which we have no
control, just like drought, floods or famine but
there are certain other things which we can and
must control. In that respect, Sir, I think that
the present-situation .

SHRI M. BASAVAPUNNAIAH: There
is the policy calamity.

SHRI T. S. PATTABIRAMAN ... in the
South cou'd very well have been avoided, at
least to a great extent, if the Centre had been
more careful and had accepted the advice of
the States. [ am firmly of opinion that the prob-
lem of food should be the main and sole
concern and responsibility of the States. They
know how to tackle the situation; they know
their own resources and the responsibility of
the Centre should only be the co-ordi-na'.ion
and guiding part of it. The Centre should help
whenever required. I hope that the present
Food Minister will take a bold decision and
create each State as a zone by itself. Why I say
this is there has been much interference by the
Centre in this matter even against the wishes of
the States sometimes. The Centre also could
not help the States to the extent needed. We
were self-sufficient in Madras. In 1950, we
produced seventeen lakh tons and in J959 our
production is thirtytwo lakh tons. In Andhra
also, there has been a similar increase but in
Kerala for the past 24 years they have not
increased their production. Most unfortunately,
the progressive producing State ana the static
State have been clubbed together and prices of
paddy and rice were fixed much earlier in
Andhra and in Madras. The harvest had been
harves'ed, paddy had come into tne market and
merchants were purchasing paddy and rice in
the market but even then the price was not
fixed m
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Kerala with the result that most of sthe
paddy in Andhra and Madras went io
Keraia and Madras was depleted to the extent
of four lakh tons of rice with the result that
foodgrain prices shot up in the producing
areas while it bcvame cheaper in the (I Areas.
Even in spile of repeated protests of the
State  Government, no 'bund' was
constructed by which this movement could
have been checked which would have
resulted in a stabilisation of the prices. On
the other hand, the Central Ministry was
very benevolent to Kerala and wanted to
give the Communists all the help. As a result
of this, Madras State which could have
been self-sufficient was depleted of is
stock. Why I say this is to point out that in
spite of our best efforts to increase
production by fifty or sixty per cent., we are
still in a difficult posi.ion whichis due to
the policy of the Central Government. If the
Centre had acceded to the request of the State

and had created zones comprising of
individual States, Andhra could have
given five lakh tons, Madras could have

been self-sufficient and Kerala could have
been guaranteed the supply of rice from
Andhra and other sources. 1 would request
the Food Minister to consider whether it is not
too late to abolish the existing  Southern
Zone  and instead create one zone for each
State. I understand that the Government of
Madras has put in a very strong plea to the
Government of India and that it is likely to be
considered. I 'am sure that the new Food
Minister will be able to come to a decision
more quickly and that too a favourable
decision. This way, Andhra would be able to
supply its surplus rice to the Centre, Madras
would be self-sufficient and Keraia would
get  all the requirements of foodgrains
either from import  or from  procurement
from other surplus States. If that is done, a
lot of difficulties would be overcome.

1 welcome the policy of State trading in
foodgrains. I am one of those people who
believe that food should not be toyed with
like this. After twelve years if
you
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are not able to give food to the
common people at reasonable rates, |
think many people will think that freedom
after all has not got any very great

meaning. There is n» point in
believing in the ordinary ids channe's. [
have no  belief in the fair-play of these

people. It is very neeessary that the
Government should take a bold decision and
take into its hand the trading in food-I
grains, both  retail and  wholesale. The
State should take over the responsibility of
feeding the people in tha remotest
villages by opening departmental  shops
which  would supply grains at reasonable
rates to the people throughout the year. The
main point is ,he supply of foodgrains
throughout the year. Some  months after
the harvest, the position becomes difficult and
the villagers must be assured of a
continuous supply at reasonable prices and
the quantity which they require. The
villager has not the means of buying the
entire quantity required for'a  year. The
only way to achieve this is for the State to
take up the entire trade  in foodgrains, not
only wholesale but retail also. If only
wholesale is taken up and retail trade is left in
the hands of the private traders, 'this
problem will continue to remain with us.  If
Government is to enter the field and take up
trade in foodgrains, then it should take up
both the wholesale and the retail sectors in
order to see that ordinary people get
foodgrains at reasonable rates. I appreciate
the difficulty. Iknow itis colossal;it is
almost an impossible task but it is worth
doing because that is the only way of
satisfying millions of people in this country,
people who have no other means of increasing
their income. If that is done, 'it will be
better. Otherwise, there is no use. State
trading in foodgrains was tried in a half-
hearted manner. Who gained by this? The
agriculturists did not profit; tne State got all
the bad name and the merchants, the
intermediary  classes, were the only people
who made a lot of money while all the blame
was put on the Government. We were unable
to reply to these things properly.
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[Shri T. S. Pattab'.raman.J I am sure that the
new Minister will be uble to evolve a
policy by which he will guarantee people food
at reasonable prices even in the
remotest villages throughout the year. The
Centre's  responsibility ~ should .also be
minimised. Each State should be able to
make its own arrangements for production
and distribution of,food. Leave all the
minute details to the States. It should be for
the State to\ decide whether to ban movement
by lorry from one State to another State
or from one district to another  district.
Each State should be given the liberty to
arrange its own matters but should submit in
advance the figures regarding production
and demand. If there is a deficit, to that
extent the Centre should guarantee
supplies either from imports or from the
surplus stocks acquired from other States.
Beyond that I think, Sir, it is not necessary;
it is not in the interest of the food
control itself, in the interest of the food
policy itself, that the Central Government
should commit itself and then burn its fingers
and get all the bad name. I do not blame the
ex-Food Minister for  the failures. It was
the policy that he pursued, it was the wrong
advice that his experts gave him, that was
responsible for his downfall. I hope the new
Minister will take a lesson and will be able to
work independently of his advisers even
though they may be at times correct.

Sir, I would only like to mention one point
about sugar production. In North India the
sugar problem is a serious problem and to
that extent Madras and other areas have also
been affected. But 1 wonder whether
sufficient attention has been paid to the
production of more sugar in the country. Of
late, there has been a short-sighted view of
not licensing more sugar mills. I know that
about nine or ten cooperative sugar mills
have applied for permission and the Madras
Government have recommended the opening
of 10 or 12 sugar mills in the Southern area.
Similarly, Andhra also has made applications
but the experts here
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in the Department have said that the over-all
production at present is quite sufficient and
that no more mills are necessary. And when
they aie faced with a crisis like this, they try to
shift the blame elsewhere. Sir, it is time they
decided that the southern area can produce
more sugarcane. As a matter of fact there the
yield per acre of cane is nearly 30 to 40 tons
whereas in Uttar Pradesh it is only about 20 to
25 tons and the sugar content in the cane is
also much higher in Southern India than in
Uttar Pradesh. Why should you stand in the
way of more sugar mills being opened in the
South? Why should the Government stand on
rigid formalities and refuse permission for
sugar mills to be opened at least in the co-
operative sector? I would request the hon.
Minister to review the policy of licensing of
sugar mills especially in the southern region.
Sir, with these observations I conclude.

THE DEPUTY MINISTER ofF FOOD AND
AGRICULTURE (SHRI A. M. THOMAS) : Mr.
Deputy Chairman, Sir, I am glad that by and
large there has been a proper understanding of
the food situation in the country as reflected in
the various speeches delivered today. I am not
at the same time ignoring the very fighting
speech of my hon. friend, Shri Bhupesh
Gupta, and also the somewhat cynical speech
of Mr. Jaswant Singh.

SHRIJASWANT SINGH: Thank you.

SHRI A. M. THOMAS: I will com* to the
various points raised by them.

Surt BHUPESH GUPTA: I gaye a fighting
speech for a  fighting man.

SHRI A. M. THOMAS: My friend, Shri
Bhupesh Gupta, in the course ol his rery
eloquent speech said a very-nice thing that as
far as he was concerned and as far as his partv
was concerned, they were prepared to extend
tho h™d of "n-ir>e**3"irm fo the
Government in spite of the fact that many of
his comrades werp in jail
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AN HON. MEMBER: Whkh hand?' Eight

hand on left hand?

SHRI A. M. THOMAS; Sir, it is not by a
mere expression of sympathy or by mere
expression of words that the hand of co-
operation is extended. The test of the pudding
is in the eating of it. My hon. friend from West
Bengal Dr. Dutt,, said that although the
Communist Party and some of the *other leftist
parties .

SHrRI BHUPESH GUPTA: All others -
except the P.S.P.

SHRI A. M. . THOMAS: . . . which are co-
operating with the Communist Party are
making a hell of a noise -about the rise in
prices, about dehoard-ing operations, about
procurement from the producers and other
things, from his personal knowledge he has
been stating that as far as the necessary co-
operation from the cultivators was concerned,
the Communist Party was putting obstacles in
the way. Sir, I did not believe it; I found it
very difficult to believe that. Last year while |
was in Tripura complaints Were made by the
Communist Party that the Government was
not procuring from the Ziratia tenants, that is,
Pakistanis who had lands in Tripura. I went
into the question and then I was faced with the
position that it was the very same party which
was complaining about non-procurement of
paddy or rice as the case may be from the
Ziratia tenants that was putting obstacles in
the way. I found it very difficult to believe
that but that was the answer that was given
while I was in Tripura.

SHRI BHUPESH GUPTA: Because your
Food Minister took certain . . .

SHRI A. M. THOMAS: Sir, I respectfully
ask my friend whether co-operation lies in
quitting the All-Parties Committee that was
formed by the Chief Minister of West Bengal.

Sim BHUPESH GUPTA: Because n<v one
sugeestion was accepted and therefore they
resigned.
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SHRI A. M. THOMAS: I am n«t j yielding. I
have only limited time. Sir, the Prime
Minister in all good faith formed an All-
Parties Committee here and my hon. friend
also happens to be a member. And he also
wrote to the various Chief Ministers that they
must also form similar Committees at the
State level and I understood that almost all
the States followed suit including West
Bengal. Now instead of giving co-operation
and working in that Committee, my friends
have left that Committee. If this is the kind of
co-operation

SHRI BHUPESH GUPTA: The Food
Minister of Bengal made a farce of it.

SHRI A. M. THOMAS: I do not know what
sort of co-operation we can expect from them.

Sir, my friend was referring to the agitatidh
in West Bengal and also to the resignation of
Shri A. P. Jain and saying that the resignation
indicated that he had not done well, as has
been stated by the Prime Minister in his letter
to him. But I must state for the information ot
the House, although hon. Members know
about it, that we had soma very difficult years
after the attainment of independence. We had
certain very good years; we had very bad
years also. We had floods; we had droughts
and the last year, 1957-58, was perhaps the
worst year among the last four or five years.
There has been a drop in production to the
extent of 6:7 million tons. Sir, I ask the
honourable House, does it not lie to the credit
of Shri A. P. Jain and his Ministry

SHRI M. BASAVAPUNNAIAH: Better
bring him back.

SHRI A. M. THOMAS: . . . that in spite of
this very heavy shortfall ir production, by and
large he has been able to tide over the
situation? There might have been rise in
prices in certain areas but by and large he has
been able to tide over the situation
satisfactorily. Sir, I ask whether any person in
post-independent India has died of starvation.
There have been
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[Shri A. M. Thomas.] some reports here and
there, but all those cases which have been
enquired into have proved that they were all
ss and I would say that it is to the credit of
post-independent India .

Suri BHUPESH GUPTA: Now I
understand that the Deputy Minister should

go.
MR. DEPUTY CHAIRMAN: Order, order.

SHRI A. M. THOMAS: . . . that nobody has
died of starvation, al hough in my friend's
own State, in pre-independent India, people
died in lakhs like rats.

THE DEPUTY MINISTER oF AGRI-
CULTURE (SHRI M. V. KRISHNAP-PA) : What
was Mr. Bhupesh Gupta doing at that time?

MR. DEPUTY CHAIRMAN: Order, order.

SHRI M. BASAVAPUNNAIAH: We were
thinking of exports of foodgrains to other
countries.

SHRI A. M. THOMAS: I will presently deal
with the genera! position with regard to food
that is now obtaining. I may at the outset state
that although there is the paradox of record
production and rise in prices, the food
position in th> country is not so alarming as
is made out to be.

SHRI JASWANT SINGH; It is only beyond
one's power.

SHRI A. M. THOMAS: I am not igno ing the
States of West Bengal and Bombay, but I shall
.deal with the other States first and then find
out whether the position is bad or the position is
satisfactory. Sir, the production of all
foodgrains taken together has reached, as the
hon. House knows, the record of 73:5 million
tons. My hon. fr'end, Shri Shiva Rao, was
raising some doubts with regard to the
statistical position. I do not claim that the
statistics with re- gard to food production are
absolutely correct and that there is no scope for
improvement. In fact, as to how
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far improvement can be effected in the mach
nery which is engaged in the collection of
statistics, is always being enquired into by ust
and necessary steps are being taken. The
Asoka Mehta Committee was. appointed in
1957. As the House knows, as far as the year
1956-57 was-concerned, it was a, good year
for us. The production was 68.7 million tons.
Then also there was this apparent paradox of
high production and rise in prices. They felt a
doubt that the statistics relating to food
production might not be quite correct and they
made their own assessments. They made their
own checks. The Committee came to this
conclusion and I shall just read one or two
sentences from page 42 of the Report: —

"In view of the recent rise irt prices some
people doubt whether the increase in
production in 1956-" 57 had in fact taken
place. The results of some special field
investigations carried out on cir behalf by
various research institutions, over and above
our observations and enquiries in- the course
of our tour of the country, however, seem to
confirm that an increase in production in
1956-57 over 1955-56 did take place. For
instance, sptcial surveys carried out on our-
behalf by-the Programme Evaluation Organi-
sation of the Planning Commission, the Agro-
Economic Research Centres and other non-
official organisa tions show that the
production of foodgrains in 1956-57 has been,
on the whole, higher than in 1955-56."

They came to the conclusion that by and large
the statistics of food production should be
correct. All the same, there is this paradox
which we face-even now and I may say that
one explanation for the high prices, in spite of
our record production, is the fact that in the
previous year, we had a drop, which I just now
explained, namely, a drop to the extent of 677
mill'on tons. Las year, the prices of wheat
during the pre-harvet period even touched the
unprecedented Ievel of Rs. 26 to Rs. 27 per
maund and the rice prices also reached very
high.
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levels. This year, in Punjab and Rajasthan, the
wholesale price oi common Dara quality of
wheat now ranges between Rs 14'S0 and Rs.
15 per maund, in Madhya Pradesh the price of
Plssi wheat is Rs. 15 to Rs. 15-50 per maund
and in Uttar Pradesh the retail prices of
common variety of wheat range between Rs.
17 and Rs. 19 per maund. The all -India index
number of wholesale prices of wheat which
had touched the peak figure of 130 during the
pre-hajvest period is now 95' 8 as compared to
98-3 during the corresponding period last
year.

The position with regarr" to ricu also is not
so bad as has beer, pictured bv some of the
hon. Members. In Madhya Pradesh and
Orissa, which are heavily surplus States and
aru cordoned off, the prices are fairly low,
being Rs. 15 to Rs. 16 per maund in Madhya
Pradesh and Rs. 15 to Rs. 17 in Orissa for
common rice. In Assam. Bihar and Uttar
Pradesh, the prevailing prices of rice,
generally speaking, are appreciably lower than
those  which  prevailed during tno
corresponding period last year. In the South as
my friend, Shri Paitahi-raman has pointed out,
t'-.e prices have been gemrally higher than
those during last year, but a downward
tendency is clearly noticeable. And, of late,
although my friend said that rice prices
prevailing may come to Rs. 30, according to
the figures I hnve got it seems that in Madras
for common rice, the price ranges from Rs. 28
to Rs. 23. In Kerala where the rice prices
should be the highest, the latest, renorts are to
the effect that the prices have come down and
there has been a r=duction to the extent of
from Rs. 2 to Rs. 4'4|- from the peak prices
that were obtaining in the months of June-
July.

\

SHRI M. V. KRISHNAPPA: After the fall
of the Communist Government.

SH*1 A. M. THOMAS; So, there has been
some improvement in the South also and the
position, as far as
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the South is concerned, is not so bad now at
least, as has been stated by my friend. Shri
Pattabiraman. I may also say that with the
harvesting of the Kant crop in Keraia, the
Basangi crop in Andhra and the Kuruvai crop
in Madras, the prices may go down further.

Situation

In the States of Bombay and West Bengal,
the position is not very satisfactory. I may at
the same time invite the attention of the
honourable House to certain facts and figures
that are obtainable in respect of West Bengal
as well as Bombay. 1 will first deal with the
case of West Bengal. It is true that the over-all
food production in the countiy has reached the
record figure cf 73:5 million tons and the rice
production is 29-7 million tons, but as far a3
West Bengal is concerned, the picture is a little
different. In 1956-57 West Bengal produced
45-73 lakh tons of rice; in 1957-58, it went
down to 43-07 lakh tons. As I have already
stated, 1957-58 is the worst year from the point
of view of agricultural production in this coun-
try. Sir, in 1958-59 the production had come
down still further from the year 1957-58. The
production had come down to 40-53 lakh tons.
There has been this considerable shortfall in
production, and the effect of this shortfall was
aggravated by the uneven incidence of th*
decline in production over different areas of
the State. Although the overall drop in
production from the previous year h”s onlv
been 5-9 per cent, in the districts north of the
Ganga, most of which are deficit districts, the
production was to the extent of 33 per cent,
more than that of 1957-58. In the southern
districts the shortfall was to the pxtent of 14'8
per cent. The southern districts are nor-mallv
surplus and thev take unto themselves the
major urban and industrial areas of West
Beneal. Now, we can easily understand the
position. Now, in the normally deficit distric's,
that is the northern districts, there has been 33
per cent, increase production; whereas in
the soutnern
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[Shri A. M. Thomas.] districts ther, has
been 14-8 per cent reduction in production. In
the normally deficit district;; there has been
some increase. In the normally surplus
districts there has been this reduction. So the
result is that there has been a substantial drop
in the marketable surplus.

SHrRI BHUPESH GUPTA: No, no. What is
the overall drop?

SHRI A. M. THOMAS: 59 per cent.

Suri BHUPESH GUPTA: According to
Dr. Roy it is 15 Takh tons.

SHRI A. M. THOMAS: Because of this
disparity obtaining, that, is delicit areas
getting a little more and surplus areas getting
very much less, the result has been that the
marketable surplus has been reduced consi-
derably. There has been an acute situation in
the urban and industrial areas, and as the
honourable House knows, it is variations in
marketable surplus, variations in production,
which will have a considerable effect on the
price structure.

Sir, much has been stated about the
policies that have been followed by the West
Bengal Government. I am not going into
detail;; regarding them.

SHr1 BHUPESH GUPTA: West Bengal's
Food Ministry is a managing agency of
profiteers.

SHRI A. M. THOMAS: Sir, West Bengal
was in a position in which the alternatives
were whether there should be availability of
rice for which higher prices would have to be
paid or there would be this controlled price on
paper and there would not be any availability
of rice at all. That was the position that was
facing the West Bengal Government. They
gave very serious thought to the situation and
finally came to the conclusion that under the
present circumstances it was availability that
was more impor-
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tant even ifthe consumers would have to

pay a little higher price.

Sir, my friend was saying what
considerable difficulties the consumers in
West Bengal were being put to. When these
controlled prices were existing, it would be
interesting to know that in Calcutta out of 54
5 lakhs of people 52 lakhs of people were
having their ration cards—out of 54-5 lakhs.
52 lakhs. The situation was such that the
higher income groups were prepared to give
anything for getting the rice of their choice.
They could not get the rice, and those persons
also had recourse to these ration cards.
Normally, high salaried-officers need not go
in for ration cards, but in Calcutta the position
was reached when officers ' drawing high
salaries like Secretaries to the Government,
Judges- of the High Court, etc., also began to
apply for ration cards because rice was not
available at all. In the districts alsa you will
find that about 63 lakhs of people .

SHrR1 BHUPESH GUPTA: Am 1 tt.
understand that 52 lakhs of people" are made
up of Judges and Secretaries
to Governmr

SHRI A. M. THOMAS: I do not think that
Calcutta is such a poor city as is depicted by
my friend. Sir, in the districts about 63 lakhs
of people are drawing their supplies from the
fair price shops or what are called the
modified ration shops. And out of a total
population of 240 lakhs in the districts of
West Bengal, about 90 lakhs fall, in terms of
the various categories .

SHrRI BHUPESH GUPTA: The population
has increased.

SHRI A. M. THOMAS: . they fallin
category 'A', that is those who areentitled to
rice ration. WhatI ammaking out is this.
As far as the lowincome groups  are
concerned, as Tarl as the poor people are
concerned, they! could have their rice from
the moat-| tied ration shops.
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SHRI BHUPESH GUPTA; How much?

SHRI A. M. THOMAS: One and a hail
seers of rice and one seer of
wheat.

SHRI BHUPESH GUPTA: One seer of rice
and one and a half seers of wheat.

SHRI A. M. THOMAS: Whatever it be, for
one adult I think, on the basis of a 12 ounce
ration, that will be sufficient. So, this was the
position, Sir. As far as the low income groups
were concerned they could get their supplies
from the modified ration shops. As for the
better income groups, that is people who
could afford to pay and who insisted on
certain qualities of rice, they did not mind
paying a little more in the open market and
purchased the rice which they wanted. We
have therefore to consider this question from
this larger context, whether the low income
groups or the poor people suffer now. They
do not. In all humility I submit .

SHRI BHUPESH GUPTA: Are you saying
it seriously?

SHRI H. P. SAKSENA (Uttar Pradesh):
May I know whether the Government are not
in duty bound to take some measures also for
the control of prices for those people who are
to purchase from the open market
(Interruption).

MR. DEPUTY CHAIRMAN: Order, order.

SHRI A. M. THOMAS: So, Sir, the Centre
has made available the necessary supplies to
the West Bengal Government so as to meet
the entire requirements of the low income
groups through the modified ration shops.
They can draw 1£ seers of rice and 1 seer of
wheat .

Surl BHUPESH GUPTA: You should
check up the figures. It is 1 seer of rice and 1|
seers of wheat.
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SHRI A. M. THOMAS: Even then that will
be sufficient if you based your ration on 12
ounces per head. So, what I want to
emphasise is this that there is no hardship.
The deficit of West Bengal was calculated to
be to the extent of 85 lakh tons. By our
supplies in the next one or two months, we
may be supplying t* tht extent of about 11
lakh tons to West Bengal. That is the case,
Sir, as far as West Bengal is concerned.

SHRI BHUPESH GUPTA: Has the hon.
Minister's attention been drawn to the
statement that it is 15 lakh tons?

SHRI A. M. THOMAS: Sir, in the other
House it has been mentioned that an agro-
economic survey has been conducted, and
they have now come to the conclusion that no
significant stocks seem to have been built up
by wholesale traders. They also say that the
price consciousness of the producer has
combined with his' capacity to withhold his
produce. They also analysed the various
reasons for the low arrivals in the markets.
The large producers especially have goL a
better hoarding capacity and that is also made
clear in this report. It is true that we have put
a squeeze on bank credit on this account. But
e same the credit available to the producer
has increased substantially in recent years,
and I find that the loan advanced by primary
agricultural credit societies in 1957-58 was
Rs. 96-08 crores. In 1958-59 the estimated
amount is Rs. 130 crores, so that there is this
large expansion of co-operative credit. I do
not say that the expansion of co-operative
credit is solely responsible for this. There are
other factors—the developmental
expenditure, partly the deficit financing, the
increase in population and so many other
circumstances have added to this.

I shall just say a word or two
about Bombay which has been made mention
of by my friend on the opposite side.
Sir, the problem of" Bombay has been a
difficult one.
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LShri A. M. Thomas.J

High prices of foodgrains are existing tnere
now. 'ine main  reason for thee hign
prices is that tne normal internal resources
of rice and wheat to Bombay State have
been cm off as a result of the zonal
restrictions on the movement oi rice and
wheat. Bombay, as you know, Sir, is a wheat
zone. It was originally coupled with
Madhya Pradesh and Rajasthan. Also for

rice it was depending mainly on the
supplies from Madhya Pradesh. Those
sources have now been cut off.

Bombay has now, therefore, to depend
on its own resources and upon the supply
that the Centre is giving it from its Central

reserves. In 1958 1,65,000 tons were
supplied to Bombay from the Central
stocks. We have promised to make
available  2,30,000 tons in 1959, although

the supply.this year will be more. But
the fact remains that the
Government of India have not been able
to meet the requirements of  Bombay
State for rice fully. But even then, there is
a considerable balance left out of the
quantity that we have promised, and we
believe that in the next two months, with
a more liberal supply to the Government
of Bombay, the position will ease, and by
November, the main Bombay rice crop
will b??in to arrive. With regard to
wheat, the position is a little peculiar. We
are now supplying to  Bombay fifty to
sixty thousand tons of imported wheat
to be distributed monthly in the
Bombav State.  We have also promised
the State Government that we would be
prepared to simply any Quantity of overseas
wheat f— «M»wilv  fhriuoh fiir nrice
shop-. P'»t there is, however, a strong pre-
fpanv,o f,,  indigenous wheat  in
Btm"av SMs although from the point ef
view of nutritive value, imnorted wVit is
ns good as the indigenous wheot. if not
better.  And some pn~T>ip ?,, tbat
the imnort°d wheat, eswially the red
wheat, has more

"t

Py 5i<iv o i"it"n', T om riot
going

into that asnect. But in Bombav th°re is a
strong preference for indigenous wheat.

Although  imported
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wne&t is being issued at Rs. 14 per maund
anu is being sold by dealer* a,, be-ween Ks. io
and Rs. 16 per maund, ,a substantial
percentage of tne population of -tsomoay
State prefers to purchase indigenous wneat at
tne nigner price of Rs. 20 to Rs. 25 per
maund. The distribution of imported wheat is
to meet the need* of the poorer sections of the
population. Though the lower income group is
getting its supplies of imported wheat at the
low price of Rs. 15 to Rs. 16 per maund, it is
only the better placed person who can afford
to spend a little more money on wheat and
who actually purchases indigenou* wheat at
higher prices.

My friend, Shri Khandubhai Desai, was
raising the question that as far a* flour mills
are concerned, we must make it a point to
supply them with overseas wheat, that is,
imported wheat. As far as possible, we have
also been sticking to that policy so far as
Bombay is concerned where the flour mills
cannot purchase indigenous wheat and for
their requirements they have to be satisfied
with the overseas wheat. But in Madhya
Pradesh and Rajasthan the flour mills can
purchase indigenous wheat. Both these States
are having a surplus and this year has been a
year of record

production as far as wheal 5 P.M.
is concerned in these two

States. So, we thought that it might
not be quite proper to ask the flour mills to be
content with overseas supplies, and out of the
procured stocks we also wanted to build up
some reserves which could only be done if
some indigenous wheat was procured hv the
Government. That U the position with regard
to supplies to th? flour mills.

Shri Khandubhai Desai made some verv
nice suggestions which, ol course, will be
duly taken note of by thp Minis+rv. and I am
sure my senior colleague when ¢ he replies,
wll also be referring to the suggestions that he
has made. He said that as far as revenue
collection and
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the collection of irrigation cess were
concerned, it would be better if we made
collections in kind. This suggestion has been
under the consideration of the Food and
Agriculture Ministry, and we try to work this
out in the matter of the fertilisers that we sell
to the producers. But there has been
considerable resistence to this from the State
Governments, that it will be very difficult to
work out this step. We have also to realise
the practical difficulties in this matter. But
all the same, these suggestions would be
engaging our very earnest attention certainly.
Sir, I will take only one or two minutes
more.

Considerable emphasis was given in the
various speeches to the matter of State
trading. I am not saying anything in a spirit
of justification of the steps that we have
taken. But all the same, I may say that the
scheme of State trading which we placed
before this House as well as the other House
contemplated two schemes—one the interim
scheme and the other the final scheme—and
the final scheme required the building up of
co-operative organisations at various levels.

SHrRi BHUPESH GUPTA: The
interim scheme is left to Be sabotaged by
the final scheme.

SHRI A. M. THOMAS: We even then
mentioned in our scheme which We placed
before this honourable House:

"The Government are aware of the
difficulties in the way of undertaking full-
scale State trading immediately, in
particular of the absence of an adequate
administrative organisation, the lack of
sufficient storage accommodation and the
want of adequate buffer stocks. The
scheme therefore falls into two parts—the
ultimate pattern and the interim scheme."

Sir, we have encountered some

difficulties in this matter and we are
48 R.S.D.—6.
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trying to solve them and the first task to
which my senior colleague will be devoting
his attention will be how far we can solve the
difficulties with which we are confronted in
the matter of State trading.

The matter of zones was raised by my
friend, Shri Pattabiraman. Zonal arrangement
and State trading are intimately connected.
Whether there should be a separate zone for
each State, whether there should be sufficient
zones created and whether there should be
purchase operations in both the surplus and
deficit States, all these questions are engaging
the very serious attention of the Ministry.

Sir, I have done.

MR. DEPUTY CHAIRMAN: There is still
a large number of speakers and three of them
are going away tonight. I would like to give
them opportunities to speak. The House may
please sit for another forty or forty-five
minutes, if necessary.

SHRrI B. D. KHOBARAGADE (Bombay):
Mr. Deputy Chairmafn, Sir, only a few
months back, the ex-food Minister was
exuberant and jubilant and declared that
during the last harvest, we had a bumper crop
and that was the reason why during the
current year the question of food shortage
would not arise.

[THE VICE-CHAIRMAN  (SHRI DAHYA-BHAI
V. PATEL) in the Chair.]

But in the course of a few months, we have
seen that the food situation in the whole
country has worsened. There is an acute
shortage of foodgrains in most States of the
country. In some parts of the country, parti-
cularly in West Bengal, the situation is worst.
Prices have gone high and they are soaring
every day. From the reports we read in papers
it is clear that the prices of foodgrains in West
Bengal are higher than they were in 1943
when there was a great famine and about 35
lakhs of people died of



2053 Food

[Shri B. D. Khobaragade.j starvation. The
situation in West Bengal is worse than what it
was in 1943. The ex-Food Minister stated
some time back that we have a bumper crop
this year and there would not be any food
problem. In spite of that what is the reason for
the food shortage that we are experiencing in
some parts of the country? In my opinion the
answer to this question is the bad distribution
system. No efforts were made to distribute the
surplus foodgrains on a proper basis to such
areas where there was deficit. In view of this
bad distribution system the rise in food prices
that we are experiencing today could not be
averted. In my opinion it could have been
averted but the Government did not take
proper measures to implement the policy that
was formulated by them.

Sir, we were told that the Government
would take up trading in foodgrains. But
according to the statement of the ex-Food
Minister no proper machinery was
established. Therefore, we are doubtful
whether the Government really wanted to
solve this food problem by adopting measures
of State trading in foodgrains. If the
Government were sincere and honest, they
would have implemented their policy and
established a proper machinery to carry out
this policy. But it seems that the Government
want to divert the attention of the masses
from the problem by placing before them cer-
tain slogans only. But such slogan-mongering
is not going to help the nation or solve the
food problem that is before the country.

Apart from that, the schemes formulated by
the Government to raise production are not
being properly implemented. It was stated
that the tenants would be given all facilities
and their tenancy would be protected. Sir, in
all the States tenancy laws were passed, but
unfortunately the tenancy laws were not
properly enforced and the tenants  could not
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get any benefit from these laws. When the
tenants were being ejected by the landlords
no protection was given to the tenants.
Therefore, ali inese schemes and slogans are
formulated by the Government only to divert
the attention of the masses and not to solve
the problem.

Situation

Sir, I am rather sceptical about State trading
in foodgrains. I wonder if it will be at all
successful. As suggested by the ex-Food
Minister, to implement this policy a large num-
ber of officials and a good machinery are
required. If we take into consideration the past
experience, it will be noticed that as we have
not got officials of integrity it will be" very
difficult to implement this policy. Some time
ago an Enquiry Committee was appointed by
the West Bengal Government to enquire into the
food situation there. What are the findings of
that Committee? They have publicly stated that
the Government officials, and even Ministers,
are not able to implement the policy because
they are corrupt. The Committee referred to
certain allegations made against those officials
and Ministers, particularly allegations made by
the ex-Minister, Mr. Siddhartha Ray. Those
allegations were found to be true by this
Enquiry Committee. Therefore, in the absence
of a proper machinery and people of integrity it
* will not be possible for us to implement the
policy of State trading successfully. And,
therefore, before ' we try to implement the State
trading policy we should try to find out the
proper machinery and proper people to carry out
this policy successfully.

Apart from that, as we have noticed in the
past year, it is not a question of production
alone. Of course, tlie question of production is
also there. But we know that production
cannot be increased over-night. During the
past few years we have been making efforts to
increase production but we have not
succeeded. For that purpose we have to devise
better distribution measures by which proper
distribution
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will be made throughout the country.
Although we want to make our country'self-
supporting, we would not be able to do so for
some more years. For that purpose the
Government should import some foodgrains,
particularly rice from Burma and wheat from
the United States or any other foreign country
so that these surplus foodgrains can be
distributed in deficit areas. Then only we can
tackle this problem a bit successfully.

Then, Sir, the Government should build
buffer stock by procuring foodgrains. Our
procurement policy also was a miserable
failure this year. We have been able to
procure about less than 1 per cent, of the total
foodgrains produced in this country even
though we had a bumper crop. In order to
solve the food problem we should procure at
least 10 per cent, of the foodgrains produced
in the country. Apart from that, we should
augment our buffer stock by importing
foodgrains which in turn should be distributed
in areas of acute shortage.

About increasing our production I would
like to make a few suggestions. Nowadays we
are having certain projects in every block area
for increasing production of foodgrains. But,
unfortunately, if we take into consideration
the constitution of the District and Regional
Development Boards, we will find that they
are manned by people belonging to the party
in power. Only those people are found in
those committees. In other words, only
Congress people are found in those
committees. In reply to a question raised in
the Bombay Assembly, the hon. Chief
Minister of Bombay Government had to say
that all the Vice-Presidents of six Regional
Development Committees belonged to the
Congress Party. That is the situation.

SHRr DEOKINANDAN NARAYAN
(Bombay): No, no.

SHRI B. D. KHOBARAGADE: My friend
says, "No, no." But facts cannot be
suppressed. I will quote a pecu-
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liar instance of Brahmapuri tehsil in Chanda
District where only family members of Shri
Nagmoti, the local congress M.L.A., are the
members of the local committees. His brother
is the President of the Janpad, i.e., local board.
His wife is the President of the Social Welfare
Board in that block area. His two brothers-in-
law and sister-in-law are the members of that
Social Welfare Board. Sir, there may or may
not be any progress or development in the
Brahmapuri tehsil, but there was some
development and progress so far as Nagmoti
family was concerned. In this way you cannot
improve. Unless we try to get the co-operation
of the Opposition parties, it will not be
possible for us to enthuse the cultivators to
produce more. I would urge upon the hon. the
Food Minister to take 'these points into con-
sideration.

In this connection I may refer to another
point. For higher production Mr. Bhupesh
Gupta jusi now suggested intensive and
extensive cultivation. I may inform you, Sir,
that in spite of our demand for waste
cultivable land to be given to the scheduled
caste and scheduled tribe landless labourers
during the last four or five years we have not
been able to get any land trom the
Government. We could not get a single acre
of cultivable land for them. Utimately, we had
to start our agitation to get cultivable waste
land. We started our agitation in West
Khandesh, in East Khandesh and in Nasik
districts of Bombay State. Thousands of
persons have offered Satyagraha and courted
arrests. Well, if you give that land, you will
be able to solve your food problem and there
will be more and, more foodgrains produced.
Why don't you give that cultivable waste land
to the landless labourers? By that, Sir, not
only will you be able to increase your food
production, not only will you be able to solve
your food problem, but you will also be able
to solve the problem of those landless
labourers belonging to the Scheduled Castes,
the Scheduled Tribes and to certain other
backward communities.
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[Shri B. D. Khobaragade.]

Then, Sir, there is another problem which
has been referred to by my friend, Shri Rohit
Dave. I think some Congress Member also
referred to it. The zonal system that is
prevalent at present is not a proper one. These
zones should be reorganised and regrouped.
So far as the Bombay State is concerned, it has
been cordoned off from Madhya Pradesh and
Rajasthan, and so far as the rice zone is
concerned, it has been cordoned off from
Madhya Pradesh. And what is the result? In
the Bombay State the foodgrain prices have
soared high, whereas in Madhya Pradesh the
foodgrain prices have gone down. When in the
Bombay State, Sir, we are agitating for
reducing the prices of foodgrains, in Madhya
Pradesh the agitation is going on that the local
cultivators and dealers should be allowed to
export rice out of Madhya Pradesh and they
should be allowed to get some fair price for
their crops. Therefore, Sir, I would suggest
one thing. So far as these zones are
concerned;, Bombay and Madhya Pradesh
should be formed into one rice zone so that the
surplus rice of Madhya Pradesh could be
diverted to the Bombay State. And so far as
wheat is concerned, Rajasthan, Madhya
Pradesh and Bombay should be formed into
one zone so that any surplus in Madhya
Pradesh and Rajasthan could be sent to
Bombay. I think the object of having this
zonal system is to balance our deficit and
surplus position, so that wherever there is a
surplus, that surplus can be transferred to
certain deficit areas in order to balance the
demand and supply position. Therefore, Sir, I
would urge upon the hon. Food Minister to
consider this suggestion and to form one zone,
so far as ri<?e is concerned of Madhya
Pradesh and Bombay, and so far wheat is
concerned of Madhya Pradesh, Rajasthan and
Bombay. Thank you.

ot JAFTAEA ATCAW : ATIIO
g EAT  EEE A A184r qEmE ®
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F=di 47 & 2 | UH  HEAT § €7
AR 1T ZHAT 9T & d29 999-

HZ |

off SR T WYL (I AT )
AT F )
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e feaan #r

off wHwE Wy (I g )
a1 Wi g0 &1 wAr #, uF qrEn
grfr uf fammar gwi

T F9% (72 ATCAN: They are both
called mothers, though one of them
is a step-mother.

AT HI FEAT A48 41 fF e &
‘g g & o Fsy oo 2W
Zar fedr ow & amg =9 AEEET
Aziz A A AAE AR AT A
T | WA FET FTAT I AH F 54T

g ar 7€ & | e e g §
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wafE &% uF fIMF WAAFE

ol BY WEIE @RAAT © Fgl aedl

& o Far o o

w1 AT ATATW © AT G
AT # FAATIAT, AT T AET | AvH
§  afed wifs e aww AT
At Foeft 3o & w2 A Fpet Wk
§ wgaT & | row v g g fr
i qE4T & ) ¥ fom wem w
w9 w1 B e | qad
o Efwfaz asg & 1 St g sy
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ar§ § IAY g werr TET w9
ST &1, WATANET B | T GR
sfiw FaTaT FrgA &, wfaw dar FwaT
ey £ A W & T ofeqy fwfaz
@ SR @ gw gar @, 4t qaly
TR @R I=E T9A W IREW
AT MEATE | A7 AT A v
¥ @ w97 9 ¥ A faw wr d w7

go o & a7 %, 1%, Qv 15 = .

T § Savar g faw wmr E
N} gT qe1T qFiIM o
®E
o ITWAFRA  ANTEW ;9T
TGl FZ WIE I KW Fra@ g 71 @
g o AgrRE v A g faw @i

THT  w

LY AT, WY R SR A7 Fafag

T W 48, Lo, 25 Bo WA AZ fAmar
I R B O R |
TE 9T AR SRT A 1% Fo W
frerar & WX ¥ 9% 3= To w7 fuw
wat o wxh el v
g1 ¥ wir g WWF @AEed
7 f5 9 #a o1 FT ©F IS
gt 8 AW g Foar gre g
g A% ZawT AT FT AWM AT &
T AT g ? frmagd am
epafamr &1 OF a7 &7 @A ®R
T Y ] 99 aF WIIR §, a9
aw & A ST TaAr faawar dar e
g, IAFT DFT N AT GFar | W,
sdt Gz @Az A4 g A fread
a1 fFar & ag & Ary FEAT  =mEar
gi

aFd | ® q@ A g 5 ogim
qig a7 1 wrw 9few w qEqr
wad W% § aE wrE wedy 9 oy ok
F AT FF | AT F AT AF G
WA, WA T AT A9 FIHE q5€ fpuz
F@ @ | H TR ARAT § SqTaT A
FareT & T A FTEE E g o
R& To FY TAZ Ro wH &1 THAT & 1
7oy 939 § (%~%0 %o W 47 faw
& A w7, ot 5 faega-
T | &, 981 WA I5-30 Bo W
fas <@ 2 ) feT i S dmr
i § 1§ 9gT w29 ¥ wgT www
g fF gad i g3 fafaey A sar
gzt gf afad @ § fFogT A
T F A a7 W ) A, 1
0w oA 91 T, ¥E9 A9 &,
JAZT F STAT GEL AT 9% FT fgr
o, FET 9RE AT ¥ q|E § 9mEa
T WA A% & W7 | fe7 faarme,

Ctexe ¥ 9AE A AT a7 F7 far

aar T BT Ro—fR-ve ¥ W=y
g3 § 9T 9% %7 fear wEv oy afz
Ara-did, T AZE TR qrfEET
g3t T A FAEAI Tq4T 4T
iy ? o

#g AT AR FARE § | o Ag
gt & AT 1 g3-t-ye R
B AR A qEE AT FT SR AT
qrag, 757 TRW R ATER §T F
T qq1 faan, 3AF AR IU-v-¥s
#1 grad WET ¥ 9 A faum

e—3-x& T ug aftaw 17 e faar
M a3 9s, T AT A eI
% mer WAT S ogAr B oo

Non-movement belt for 5 miles just
near the boundary of the Bombay
State adjoining Andhra and Madhya

Pradesh States is created.

v giw dfid &1 §7 o famT M g,
g IW 9 Wi ¥ TAT 9M@4, O
PFT AT AE  THA AT I AT AL

g TR A awad, e oA
THEYTA T &Y T @A AT | B/IT,
o W ATTAE TF TIE FTOF 9
SV & ot7 9t | UF § weq 9AW A,
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[ Tasieaa arera]
ECE e 2 SRR AR AR AL
i qfam @t 7 &, T8 T AT wE
w7 3 i wafas = T8 awdr d
FIH 9% W7 30 F WA T A2 A7
WF 2 | sHiET § 77 FeEAT ATEAT 47
fm s FFwfre ofen ww gy
ufeqr & oy gaar wF  wAT S fE
uTF AE 93er W17 ArEE & Ara F Al
TF FFT AT HwAT & 5 gw 7T 0F T4
¥EA awmd, g A7 wiwi 7
W FH UANIT VA &, TH KA 4T
wH Az oF  fafaeze § sa—fF o
T FL, g oArgar ar & oAz 9 &1 0
q9E A% WHT AT AR 2 | WY,
G AT §4T ad 94 T 0% F
fegeam & arfess & 1w @ A1
faf-spafa war @1 21 vw fafosw
®1 A1 gArer =y foar & o g
wEAE wowwr oW ver ¥ s
oTT ame A%y & fF owey qeed 23z
w1 AT grAw & ?
F% faggd famare 41 41 ame ST~
Az Ft qifedt waE | woE AT 9T
WAz ofadr wmrE & Ag 2w
w2 & foml wArwem 2 1 g e
FT W, dor4, T-uRE, IEET,
WFH ST W1 T AR q gl &2
w1 AT SiETEE qifes e Aen
& 1 o dro 7 a1 gu ¢

“In U.P. wheat arrivals in  the
surplus markets have been negli-

gible in June gnd July in spite of
the bumper crops.

Afmfas SEdrz gar | 10 W
TEY g9, 47 & a9 T wpar 1 At
g T AT 2 F g ane agi 9 ave
gt dfer ami A Rz A
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St WreTeRe aifed § ag o & fF
fowat awg & a7 w7 g€ F v
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Fo dlo WATHZ FT FrETTAT qrfEET
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Situation

| qx a2 A v Ao § A

aFt & g% w7 faar | mF A @
U wule A9 48 ¢ fF o ow=
T FT AT AE @A, a7 St
T #® FTH &1 FOEl § | ST
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| ;e Fo @ (IHT HIA)
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FLRE?

I FAHIA FAUN . F Jo fro
HYFTL AT 707 A41 ¢ @1 E, 7 af Iaar
STRITCEE WA & AT § w7 @ E |
T AHT “Fo e’ wEE [ ATIHI
& ar d gEET giE TTE | 7 go Yo
¥ A QAT FVA B | Al § %7 1@r
a1 f s w1k e o & mér F g
AT AT F A1 THH F qAE T
Wi s s & faa =dg
AT ¥ W 9N T a4y WA (e
admar & | @ A g g@w §
it fF wm a1 9% fearT @F weAr
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AFAT AT F TET A9AT & | T A7
FoFre & faa Zv g & At
T FZ TG A9AT g &7 FH qATT EH
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[ Then the Famine Resistence Com-
mittee came.

Surt DEOKINANDAN NARAYAN:
That is when the arrivals came, It
says: “With the lifting of controls in

| Bengal, arrivals improved.” T At

qTFTT AT AGH 24T TZ4T & | & AMIH
77 g 7 aw few awg 4 sl
qifedy 2 ¥ sow W a1 w9 § A%
AT 7 W wE # A wr e
FH ATH H AGAT ToAT AT H1 A 7
FEO ATH TR FH AT FT AAATHE
mifeey Fae & At agi 97 fdt A
qTTH LI gA AL fzari qWT AT A
97 g T § | g A/ feEer E
feam  #91 § AT g SaAr 9
q7 A% A4l § WIT a8 W ATT W
97 | I AYE F T A AT FART
SR gET & |

A Tlo Ho Fe@r @ G UF
qIHAA =T E |

{1 FAFEREA AW - A TT
g FATAT GaT g § WIT T 1 A
- SrEEToRE aifedr  ag o 2 e
F9E A AT T FATAT STRATTHZ A |
UFE FI ACRT A 9 F HEW AF
F1 A1 97y 517 qGH T EITHE gAT
ar 3A4 f#dr avg a1 T A e
&1 4T AIT T FHIATA g1 47 | T A
ord W AEA AT I aga gl
T Agi 9T AW &1 AE AT q90
g oar ) wE fra fad w3, e
w0 gz 41 7 fwr mww
T T GIEITAZ AT ATfEd
q1 39 FAT Igq A4 fEar

“With the lifting of controls in Bengal

arrivals improved.”

Sart BHUPESH GUPTA:
make it clear. The prices went up.

1 wil!

T4 AT 9999 AZ ¢ fF TA awm
AT &1 dW FT ag AT e
& W 9E 97 9Tw FE0 AT FEATE
A wwE SR aE 0w ST

W= ATE R OTET B A%aT 2 | # 4%

uEg { AY FAT A4 g F e
% Al Aal § e fawar g afer
MY FEA F4H I A31 G TFT
& | W AT T A FT AT FA g
A a7 A9 A & | gafew wear Oy
¢ & 7w q f9mer e dar gev E
A% HF T A W T F A7 FT qraA
§ AT AT 2 99 4™ 9% 9 FEEi
{ AT FOR | U F A9A F AU
wrAw g1 s R ew A v arfaer
TE FI | WAL W A< F i ¥
FTRTT KT AT APT qwAH AT g
a1 & wg % Fomr g #1 smrd ade
ATH] AFAA GGAAT  § WAL I
g AT F AT AT A ATAT AT
a9 &®E A a1 wE Em
w gz W Agamw #W g
s | TEfAE § o qEg Az & fF
“Government should purchase in

the open market and build up
stocks.”

we ATE § wAr ag war o oawd
# et oz #9d Fraw g § I9d
77 et & e mfve & fFa @

# fo=i, AgHE A 99 @ 9T,
qET 9T FH A FN FT FHEA AATE
wE §, 39 w9 9l F A w1 arfae
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[t Zaataea AroEm)
faw 7 & f <ot €2 OF wWo mAo
Go WEAT EET | g AT HA AT &
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#  FHT UHo UHo To AZA &H § |
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Tt T § T AGT g A
gt # 1 fad waryr ¥ wEh g9 & W
o e 7@ g1 fea % A a1
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% 7g enfordt g 1 FfF sw e
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# w7 fr 9w #7 37 47 fawam 9
gz femf o o za aw & fawd
ot afFa s zrd W fW T 8T
fagdt & 1 fm il ¥ R e
AR AAT A1EH AT FAA § AT
St Trerwet & TEETT A FS 8, IAE
ary fm oT fog ama & w9 @ @
&\ et & WA a2 A1 T F e A
qg ma o1 5 o 0aT & @ A Ao d
wq uF 1o wgAT gl E A Iwh arq
AT gty <o it W Frdr el st
¢ o w A d oF fauw afew dar
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g 1 A wE & ad g §
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g1 W iw wuY wa §F fad fuw
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IFE A0 W ¥ aeg & AEuTE
FEAr | A1 A At § I Ay
g e wdmd e &, wag A ww
fars afFer s @@ W & dar
FT faqr 2

wafa 0 wEE & § 77 T
fF =TT TawT A9 AT WY TEE qLw
® A A9E Afew W9 THRE A W
FATF | WY ATH THAT F FTC A
T F HATAT T, AT GOA AT, THRIL
Z ®T A1, W JAN & G AW
mifer ) fee fas w1 @ifsd ok
W atg A A9 § 9T aed | Ww
oIy 97 7 A9 919 § AT FO A7
ded & | “sUT /a1 4, g g
", T A% 7 W9 9 ¥ g @)
2 | Wi JT A gWE 4§
fe wm eqwe e W
| W@l aF WA W AACA E, AT AL
@z e Tawr freiE 49 ar
& aw i w wg for fr oY W
& s s w1 (Time bell rings)

Za¢r arg ag & & wei G S
a9 T GATH 2, HEATE A WO q%A F
qATA 2, TH AT & WAIH F AAS W
B9 FA FT A9T9 Z, W1 THE ATEY
TN awred, aEl q g wifed AR
T OAYE ATH T FT AT | FIT Y
A oA & geRr wrEan g, AT
AT E AT FE v¢ W ogurA '
FLAT # |
SHRI BABUBHAI CHINAI (Bombay): Mr.
Vice-Chairman, for some time now, there has
been a good lot of discussion about the food
situation, both inside and outside Parliament.
This is only as it should be, because, despite
the efforts of the various committees,
commissions and teams investigating the

situation, the food problem continues to be as
intractable as before. In fact, it appears as
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if the situation would be aggravated further
due to the rapid rate of growth of population
which is estimated at nearly two per cent, per
annum. There is no doubt that unless this
problem is tackled immediately and satisfac-
torily, the future development of this country
will be at stake.

It is difficult to mark out a single cause for
this state of affairs. It is, no doubt, true that
the food problem is, to a great extent, due to
unavoidable factors, such as, unpredictable
monsoons. But there have been a number of
other causes also which could have been
mitigated or avoided. Food statistics have
been notoriously unreliable. Again, the
policies and proposals of the Central and State
Governments, regarding ceiling on land, food
procurement and distribution, and co-
operative cultivation have all contributed not a
little to aggravate the situation by introducing
factors of uncertainty and insecurity all
round.

If we are to consider food statistics, it is
true that foodgrains output in 1958-59 is
estimated to be as high as 73 million tons. It is
reasonable to assume that this increased
output along with about 3 million tons of im-
ported foodgrains, should have reversed to a
considerable extent, the rising trend in food
prices. But unfortunately, it has not been so.
The reason is not difficult to seek for,
although the 1958-59 harvest shows a sizable
increase over the previous year, it is only 4'3
million tons higher, as compared with the
harvest of 1956-57. The irony of the situation
is that we do not have reliable statistics
regarding all these trends. In fact, our
agricultural statistics are mainly of a post
facto nature and as such they do not give
much guidance regarding the state of affairs to
be. Unless, therefore, the collection and
calculation of statistics are reorganised on a
sounder basis, so that more anticipatory infor-
mation is made available, it would be
difficult, if not virtually impossible, to
forecast possible developments and make
timely adjustments. 48 R.S.D.—7.
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Even assuming that the food statistics are
reliable, the self-consumption of the small
farmer is an incalculable factor. If the
consumption of each peasant family is
increased by even half a maund in any year, it
will mean a short-fall of two million tons in
marketable surplus. In our country, prices
depend not so much on total supply but on
marginal surpluses or deficits.

Situation

By no means the least intractable aspect of
the problem of foodgrains is its orderly
distribution. No doubt, zonal arrangements,
credit control regulations, and curbs on use of
cereals in short supply are the methods which
have been tried. But these have ensured
neither adequate and equitable supply nor
reasonable prices. Nor has the Government's
proposal to buy two million tons of rice for
reserve stock purposes been of much use,
though one would expect that the knowledge
that the Government have reserve stock
would induce traders to keep their prices
down. If anything, Government purchases
have only had the effect of fanning the price
of foodgrains, as they have resulted in deple-
tion of marketable surplus.

Now that the increased production has not
resulted in any significant fall in prices, it is
worth investigating whether farmers are
withholding stocks in their possession. In
such an event, I wonder whether any State
trading scheme could function successfully. If
the food situation were to deteriorate
further—it is already bad in all conscience—
either a completely free market or total
procurement and rationing may be suggested,
but both are desperate remedies. In the ulti-
mate analysis, effective solution lies only in
stepping up production.

Past experience is a grave warning against
all attempts at direct State trading on a large
scale at the wholesale or the retail stage.
Grain which goes into godowns on
Government account tends to remain there till
il deteriorates and some unfortunate
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[Shri Babubhai Chinai.] consumers are
compelled to take them. I am not sure if an
accurate and full estimate of the losses
incurred by the Centre and the States, during
the days of procurement and rationing, by
deterioration and shortage has been made.

Another important feature which will have
to be considered in this connection is that
State trading in grains may reduce the capital
and revenue available to Plan expenditure.
The energies ef the Centre and the States,
more especially the latter, will have to be
diverted from the primary task of increasing
food production to the secondary and perhaps
tempting preoccupation of manipulating
distribution.

Broadly speaking, the future of the food
supply position and the stability of food
prices can be maintained only through the
distinct rise in production. The Government
must be prepared to look not only to the
immediate present, but also to think in terms
of the distant future. This is a problem which
can be tackled effectively only if ideological
considerations are not imported into it.

The long-term policy must be designed
towards ensuring not only food to fill every
mouth but also to see that foodgrains are sold
at reasonable prices and that there is no
racketeering in prices. I wonder whether the
solutions suggested in this connection—
ceiling on land holdings and cooperative
farming—would not prove to be worse than
the disease. Even ceiling at 20 to 30 acres will
hardly release .

SHRI RAJENDRA PRATAP SINHA
(Bihar): May I know from my hon. friend
whether if we adopt the ideal of the Swatantra
Party, we will be able to solve the situation?

RAJYA SABHA 1
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SHRI BABUBHAI CHINAL: My hon.
friend, Mr. Sinha, must know that I know
nothing about the Swatantra Party. I do not
belong to that party.

SHRI RAJENDRA PRATAP SINHA: It
seems that your brief has been prepared by
the Swatantra Party.

SHRI BABUBHAI CHINAI: No, these are
toy personal views. Even a ceiling at 20 tn 30
acres will hardlv release sufficient land to
make uriaer-sized holdings economic in size.
They will still Le below the standard area
leaving little room for scientidc farming. This
is on the assumption that all the released land
will be distributed to increase the area of
under -jzed holdings and not for distribution
among lanu'ess labourers. I wonder “gain, in
view of the opposition to co-"peraiive farming
and the traditional ~ve for ownership of land,
whether there will be much success in this
dvert'cn aho. The foot to be remembered is
‘hat the nee 1 if the hour is to see that produc-
tion "'ses and not create avoidable prob' ems
in the way.

SHrR1 BHUPESH GUPTA: May I ask one
question? The hon. Member ‘aii that he is a
Congressman and he participated in the
Nagpur Session of the Coi.g-sss. Does he
consider himself bound by the Nagpur
Resolution?

SHRI RAJENDRA PRATAP SINHA: No.

SHRI BABUBHAI CHINALI: I am bouiu! by
the discipline <>f .o;v pirty. I ha.e no doubt
about it but. at tht same time, that does not
debar me, from expressing my persona: view*
on p problem which is so hotly debated in this
House.

SHRIN. C. SEKHAR (Kerala): It it 0.a«-ide
the party?

SHrRI BABUBHAI CH'NALI: The short-term
problems should be tackled side by side with
the long-term ones.



2071 Food

Despite the recent shift towards short-term
projects, the progress seems to be not much..
While on the one hand river valley projects
are being built with large storage of water, on
the other they have been to a great extent
unutilised either for want of canals or
waterlogging or some such other cause.
While, again, new canals, wells, etc., are
being built, there appears to be very little
attention towards maintaining the old ones in
good condition.

Irrigation and food are inseparable from
each other. In this country, unless irrigation
facilities are vastly extended and water made
available to the farmers at reasonable rates, it
will not be possible to increase food output
either in the short run or in the immediate
long run. I feel that there is a cogent case for
amalgamating the Irrigation and Food
Ministries so that the food problem can be
tackled more effectively by one Ministry. The
present position is that while the Centre
initiates  policy, the States are the
implementing authorities! This has been one
of the major handicaps for the development
of agriculture on right lines. I am sure that
unless machinery js evolved where the major
share of implementation also rests with the
Centre, it will be very difficult to visualise at
bright future for India's agriculture. May I
suggest in this connection that a National
Food Board with the Food Minister as the
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Chairman and composed of represen-j
tatives of the States and of  farmersand

traders as .members, be appointedto frame a
nation-wide policy  andj implement it in
an integrated manner?i 1 also feel that in
each State a State

Food Board on similar lines should
beconstituted.  India's war against foodhas
been the coldest of the cold warsl  ever
fought.  If the war is to  be! fought
successfully, it requires all thei ingenuity and
the drive of the nation.

SHRI BHUPESH GUPTA:
under the Swatantra banner!

Fight

SHrRI BABUBHAI CHINAI: That may
be your opinion. That is not my opinion.

I am sure that the Food Minister is not
incapable of this task, howsoever colossal
it may be.

Thank you, Sir.

THE VICE-CHAIRMAN (SHRI
DAHVABHAI V. PATEL) : The House stands
adjourned till 11 A.M. tomorrow, Friday,
the 28th August.

The House then adjourned at
forty-eight minutes past five of
the clock till eleven of the clock
on Friday, the 2»tn August 1959.



